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proceed to elect in such manner as the
Chairman may direct, one member from
among the members of this House to be a
member of the All India Council for
Technical Education to be reconstituted
with effect f-om the 30th April, 1961."

The motion was adopted.

MR. CHAIRMAN; I have to inform the
Members that the following dates have been
fixed for receiving nominations and for
holding election, if necessary, to the All India
Coun. ci' for Technical Education:

1. Number of members to be elect-
ed—One.

2. Last date and time for receiv-
ing nominations—14th
March, 1961 (Upto 3 p.M.).

3. Last date and time for with-
drawal of  candidature—15th
March, 1961 (Up to 3 p.M.).

4. Date and time of election—

17th March, 1961 (3p.M. to5
P.M.).
5. Place of  election—Room

No. 63, First Floor, Parlia-ment
House, New Delhi.

6. Method of election—Propor-
tional representation by means of
the single transfer, able vote.

THE BUDGET (GENERAL) 1961.62,
GENERAL DISCUSSION—continued.

SHRI RATANLAL KISHORILAL
MALVIYA  (Manhya  Pradesh): MR.
Chairman, Sir, on the last day I was dealing
with the position in the coal, mining industry

MR. CHAIRMAN: You have ten

minutes today.

KISHORILAL
the 1089

SHRI RATANLAL
MALVIYA; . | with which
R.S.—3.
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Ministries of Railways, and of Steel, Mines
and Oil are concerned. I have read the reply
of the hon. the Railway Minister in which he
has observed that the production of coal in
place of 60 million tons was re. duced to 56
million tons. Ten per cent, of the output was
to be transported by road, and instead of 51
million tons they have been able to move 52
million tons of coal through out the country.
Therefore, so far as

the movement of coal is con-12
NOON cerned, the railways have

played their part which they
ought to have done.

General Discussion

Sir, it is also suggested that due to the
demand of coal from western India, especially
Ahmadabad and Saurashtra side on the Jharia
colliery, the difficulty in its movement is
coming. It is suggested that mor, coal should
be produced in Madhya Pradesh and moved
from that area. Sir, the question has been
partly replied to by the hon. Minister. It is
suggested that there is some deficiency in the
wagon supply and difficulty in regard to the
production of wagons too. But the present
cirsis does not arise out of this. The crisis has
arisen due to the fact that the existing wagon
supply, which has been there to the collieries
so far, has been reduced. The railways have
got to examine this question very deeply.
They should supply wagons to the collieries at
the rate at least at which they were doing so
far.

I know, Sir, that the National Coal
Development Corporation has a stock of
about 2 million tons. I stand corrected. It is
nearly 2 million tons; it is less only by a few
lakh tons. The stock in Madhya Pradesh, from
where the coal is supplied to Saurashtra, is
more than 1,50,000 tons. Now, new collieries
are being opened and they are going to create
fresh problems of transport. I hope the Gov-
ernment will take into consideration all these
factors and will improve the wagons supply
and would also increase the number of
wagons for the future.
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[Shri Ratanlal Kishorilal Malviya.] Sir, so
far as the present crisis is concerned, the
railways have got to look into the fact
that the supply, which they have
maintained till December or a month or
two earlier, should be maintained, and the
wagons should 'be supplied on the basis
of production and not on the basis of the
indent submitted by the collieries. Sir, as
the time is very short, I cannot deal at
great length on this point. I will deal with
some more points very briefly.

Arising out of coal production, I make
one  suggestion. I  request the
Government, especially the Minister of
Steel, Mines and Fuel, to see that as a
result of the report, which had been
submitted many years ago,
recommending the amalgamation of
smaller collieries, steps should be taken
to complete this amalgamation as early as
possible.

Another suggestion is in regard to
private collieries. They are purposely and
intentionally suppressing production and
not fulfilling th, target due to increased
rate of income-tax which they are
required to pay on increased production. I
am glad that the Government have
decided to open their own coal mines in
future and not to allow mineral
concessions to any private party. 1 will
submit that the time has come when, if
not all, such of the collieries which fail to
fulfil the target should be nationalised.
The Government should take steps to
nationalise these mines.

Sir, T would like to make one morg
suggestion; that is, with regard to the usg
of heavy machinery like drag lines for
moving earth by the National Coal
Development Corporation. This has very
greatly affected the employment of
labour. Machines like drag lines, which
are supposed to be the biggest and the
only earth moving machines, are moving
earth. Sir, earth moving could be done by
smaller machines and through manual
labour. I would request the Government
to sea that no more of such

[ RAJYA SABHA ]

General Discussion 2576

machines are employed for this purpose.
The employment potential should be
taken into consideration before these
machines are put into operation.

Now, Sir, on, or two points with regard
to the Ministry of Labour. There has been
a cry by labour and the organisation
which I represent that since the Labour
Appellate Tribunal has been abolished, a
branch of the Supreme Court should be
created for hearing labour appeals expedi-
tiously. No doubt, the Supreme Court has
made arrangements for expeditious
hearing of labour cases, still it takes about
two years for an appeal to come up for
hearing. Lesser time should be taken in
hearing labour appeals. My special
request is that the question of court fee,
the question of security, the question of
printing of paper book, should also be
done away with so that labour may be in a
position to file appeals without much
expense.

Then, Sir, I would make a suggestion to
the hon. Minister of Labour to create a
Welfare Fund for minerals other than coal
and manganese for which Welfare Funds
already exist. That should be created
without further delay. I would also
request the Government to appoint Wage
Board for coal for which resolutions have
been passed and a specific request has
been made to the Government in this
regard.

Sir, with regard to the Budget proposals
I have to make only a few suggestions.
Tax has been levied on betelnuts and
kerosene. I mention these two items from
the Budget because these are the ones
which are consumed by very poor people
and they hav, been very hard hit by the
taxation. On the day when the Budget
was presented in Parliament, I was at
home. The next morning after the Budget
was presented, the rate of supari—
betelnut—went up by more than one
rupee per seer. The rate of kerosene went
up by Rs. 21-per tin. The duty levied
is not so
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much as has been the increase in the
price of kerosene. These were the two
articles that were talked of most by the
people, especially the poor people, at that
time. My request to the hon. Minister is,
as has been suggested by other hon.
friends in their speeches, to revise these
taxes since there is scope 4n the Budget
to do so. The hon. Minister should kindly
see to it that kerosene and betelnut are
exempted from tax. This will be in
accord with the feelings of the very poor
people and they will thank the
Government for this.

PanpiT S. S. N. TANKHA (Uttar
Pradesh): Mr. Chairman, the Budget for
the current year has been generally
welcomed throughout the country,
though of course, not without some
criticism or the other from every quarter.
I also join these persons in welcoming
the Budget and in complimenting the
Finance Minister on his endeavour.

The Budget, Sir, has been considered,
on the whole, a very realistic Budget and
especially so in the light of the effort we
have to put in for the achievement of our
Third Five Year Plan—a Plan—Sir,
which is of much larger dimensions and
monetary value than either of our
previous Plans. The Third Five Year
Plan, Sir, as you are aware, is almost the
size of our First and Second Plans put
together inasmuch as the proposed
investment in the Plan is of the order of
over Rs. 10.000 crores and our aim in it
is to attain complete self-sufficiency in
food within the next five years and to
advance our industrial economy to a
"take off" stage of a self-developing
economy, as our honoured President so
aptly put it in his Address to us a year
ago.

With such an objective before us, for
our next Plan, is it at all surprising that
the hon. Finance Minister has brought to
bear a greater burden of taxation on the
people? 1 would say, Sir, that such a
thing could not
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but be visualised, for if this was not done
by him, the fulfilment of the Plan could
not be assured since it» achievement on
external aid alone is an impossibility.

In the matter of external aid, Sir, we
cannot be and we should not be,
unmindful of the fact that no country,
however friendly, will be inclined to aid
and help another unless it is satisfied that
the people of that other country are
putting forth their best effort to create
more and more wealth by their own toil
and labour for raising the standard of
living of its people by the removal of
poverty, ignorance and want. Of this
sacrifice and supreme effort, I submit,
Sir, our people have given ample proof in
the course of the fulfilment of our last
two Plans and it is because of this that all
friendly nations which have the resources
and the technical know-how, are not only
eager, but anxious to help us to remove
poverty and to raise the standard of living
of our people.

Therefore, Sir, with a big Plan of the
order, and dimension of our Third Five
Year Plan, the Finance Minister, I would
venture to say, had no alternative but to
ask the people to bear the further burden
of taxation with a view to improving the
ultimate lot of the common man of this
country. We have, however, to see
whether the particular taxes imposed
have been well chosen and lightly distri-
buted so as not to cause any very great
hardship on any particular class of
people or trade.

However, before dealing with this
matter, I would like to say a few words
about our Defence budget which, to
mind, has not been given the due weight
which if. deserved. Our Defence budget,
for the ensuing year is up by Rs. 16-2
crores, of which, the Finance Minister
tells us, that Rs. 9.2 crores is the excess
budgeted expenditure for the Army and
Rs. 3-54 crores for the Navy, Air Force
together and the rest is for the non-
effective charges.



2579  Budget (General)

[Pandit S. S. N. Tankha.]

Wt.ile this increase of Rs. 9.2 crores on
the expenditure of the Army is greatly
welcomed by me, I am afraid, it is highly
insufficient for bu lding up our defences
adequately to meet the threat of the
situation created on our northern borders.
It is true we should not be unnecessarily
alarmed and panicky at the impending
threat and should be prepared to face it
boldly if and when, it comes, but at the
sam, time, Sir, we should not be too
complacent about it either. As such, it is
our duty to build up our defence strength
even at the cost of many of our other
needs. Tn this connection, I would like to
assure the ho"n. Financ, Minister that the
people of this country, of all parties and
shades of opinion, feel the need for such a
step and are prepared to undergo any
sacrifices needed of them to help him in
increasing the might of our Defence
Services.

It is a matter of great satisfaction to
note that we have recently added an
aircraft carrier to our naval fleet to
protect our shores, but as the present
threat is from the side of our land
frontiers, the need of the moment seems
to be to concentrate more thoroughly in
the building up of our land and air forces
and particularly the latter, so as to smash
up easily any attack on us from those
directions and I trust that both the
Finance Minister and the Defence
Minister will not be unmindful of the
threat and will not grudge the expense
needed to ward off the danger.

Coming now to tbe other aspects of the
Budget, we find that of the total
additional revenue of Rs. 60'87 crores
which is to accrue to the Centre under the
present Budget proposals, only Rs. 3
crores additional revenue is to be derived
from adjustments made in income-tax
and corporation tax changes while the
rest, namely, about Rs. 57 crores, are to
accrue from custom and excise duties. In
so framing his Budget proposals, you
will see Sir, that the Finance Minister has
relied almost wholly upon the indirect
method of taxation rather than on the
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direct one which hits only the more
affluent and the well-to-do who have the
capacity to bear the burden, and he has
thus laid himself open to the charge of
being partial to the rich and the wealthy
classes at the cost of the middle and
poorer classes of our people who will be
crushed further under the weight of his
wide net of new additional taxation
proposals. But, Sir, such a charge will not
be wholly justified, since the real aim of
the Finance Minister seems to me to be to
touch all pockets lightly while avoiding
any real great hardship on any particular
ciass of people or trade.

General Discussion

It has, however, to be admitted that
except for raising the rate of surcharge
above one lakh income from 5 per cent,
to 10 per cent., which is indeed a step in
the right direction of bringing nearer the
goal of a socialist pattern of society very
little change is made in the structure of
direct taxation, perhaps under the belief
that under this head that limit of taxation
has been reached beyond which it is not
possible to tax further, since it is
maintained by the higher income groups
that with that payment of income-tax,
super-tax, wealth-tax and expenditure-
tax, etc, no part of their current earned
income remains with them and hence any
further taxation would act as the highest
disincentive to work and thus affect the
production of greater wealth. Whatever
the merits of the argument may be, which
I do not for a moment appreciate, I would
like to know from the Finance Minister as
to how many persons of the higher
income group there are in the country
who in fact pay by way of taxes all, or
nearly all, that they earn during the year.
Under such circumstances, further taxa-
tion on them would not ,only have been
not unjustified but I would rather say was
called for. Such a step seems to me to
have been all the more necessary because
of the fact that it is this class of persons
who have benefited most from the last
two Plans as compared to any other and
as such I note with regret that no drastic
steps have been taken to mop
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up the ill-gotten gains of this class of
persons. Coming now to the indirect
taxes which have been levied, it will be
noticed that out of the Rs. 57 crores of
additional duty to be derived under this
head, almost as much as Rs. 21 crores, or
in other words a little over one-third of it,
is duty on commodities consumed by the
poor and middle classes. While it may be
conceded that in levying this class of
taxation, the Finance Minister has taken
pains to see that so far as possible only
such commodities in the common man's
use may be taxed as are of a non-essential
character such as tea, coffee, betelnut,
tobacco, cigarette, cigars; etc., but th,
duty which has been levied on vegetable
oil, mill-made cotton and woollen yarn,
medium grey cloth and higher grade
kerosene oil cannot be considered to be
of  nonessential  character.  These
particular duties are bound to hit the
middle and the lower income groups of
people who because of the prevailing
high prices find it difficult to make their
two ends meet, and I would urge upon the
Finance Minister to spare the people from
these additional taxes.

The raising of duty on certain non-
essential articles of one's daily use such
as cosmetics, toilet preparations, glass
and glassware, China porcelain-ware
including crocker; cannot be objected to,
but, Sir, I fail to see why patent and
proprietory medicines have been chosen
for inclusion in this category of goods.
And I would urge upon the Finance
Minister to exclude medicines from
enhancement of duty.

Articles of real luxury such as air-
conditioning machinery, refrigerators,
electric instruments and appliances,
wireless receiving sets and mill-made
silk fabrics which are used by the higher
middle class and the richer class of
people have been rightly chosen for
imposition of extra duties on them. The
steps taken by Finance Minister to
encourage export of tea is warmly
welcomed.

Mention has also to be made of the tax
concessions which have been
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granted by the Finance Minister to attract
greater foreign capital and technical
know-how. These concessions, I have no

General Discussion

doubt, will enable further foreign
participation in our country's
industrialisation = programme and I

welcome these two proposals. But in this
context, care must be taken to see that no
industrial units which are not essential
for the country's economy are allowed to
be developed.

There are two other matters which call
for attention when considering the
question of the imposition of new taxes.
While it is gratifying to find that as much
as 40 per cent, of the total revenues
required for fulfilment of the Third Plan
would be raised by the proposals put
forward by tha Finance Minister, yet it is
my fear that th, imposition of so many
and so varied indirect taxes would lead to
a further rise in prices with its con-
comitant evils, and even though the
Finance Minister has tried to guard
against this by not resorting to deficit
financing on any large scale, yet this
aspect of the matter needs a close watch
and constant attention and 1 would
respectfully draw his special attention to
it. It must be remembered, Sir, that prices
during the last five years have risen
almost by 25 per cent, while the per
capita national income has lagged behind
with the result that in spite of greater
funds being in the hands of the people
because of the last two Plan investments,
the purchasing power of the rupee has
gone down to a greater extent and hence
the growing discontent of the people and
their lack of enthusiasm for the Plans.

Another equally important matter
connected with th, taxation proposals is
with regard to the cost of collection of all
these taxes. Imposition of taxation on
larger numbers of commodities will
mean  greater administrative  and
collecting machinery for them
necessitating a rise in the cost of their
collection to consumers. The Finance
Minister has, therefore, to see that the
extra administrative and
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do not take away the anticipated benefit to
the exchequer by the various items of
taxation.
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With these words, Sir, I lend my support to
the taxation proposals before the House.

DrR. TARA CHAND (Nominated): Mr.
Chairman, I must apologise to you, and
through you to the House, for taking the time
of the House, valuable t me as it is, in
speaking on a point of personal explanation.

I understand, Sir, that an hon. Member of
this House the other day made a speech in this
House in which he had some very ungenerous
remarks to make in regard to me personally
and in regard to this book which I have had
the honour to prepare for the Government. I
do not propose to deal with the remarks which
have been aimed at me personally but I
should certainly like the House to know that
the remarks made in regard to the book
cannot stand any scrutiny. I am sorry that I
have to speak here on matters relating to
history, economics, politics, etc., which are
subjects very far from the ordinary interests
of this House but as these remarks relate to
questions of politics, history and economics
stated in this book, I am obliged to refer to
these academic matters.

PrROF. M. B. LAL (Uttar Pradesh): If the
House is not concerned with history,
economics and politics, what subjects are
there left for it?

DR. TARA CHAND: The hon. Member, in
his speech, made nine points in regard to this
book, and I propose to deal with these points
seriatim. His first point is, "the national
movement in India was an expression of the
conflict between the middle classes of the two
countriei, one aspiring for wealth and
influence and the other already in possession
of it." He has taken very strong objection to
this statement which I have
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made in this book. Very likely, he has not
understood why this statement has been made.
It is a matter of very common knowledge, and
every historian bears this out, that from the
16th Century onwards English politics and its
economies were being influenced more and
more, by the middle class and that this middle
class was excluding the influence of the feudal
classes which were then in power in England
and itself coming into power. Now, this is a
matter which I felt was very well known to
every student of history that no one, I thought,
would take any objection or raise any
difficulty in regard to this statement. Now, il I
may, I will refer to a statement made by a
historian and economist, that is, Schumpeter
on this subject. He says:

General Discussion

"Capitalist entrepreneurs fought the
former ruling circles for a share in State
control, for leadership in the State. Th, very
fact of their success, their position, their
resources, their power, raised them in the
political and social scale. Their mode of
life, their cast of mind became increasingly
important elements on the social scene.
Their actions, desires, needs and beliefs
emerged more and more sharply within the
total picture of the social community. In an
historical sense this applied primarily to the
industrial and financial leaders of the
movement;—the bourgeoisie."

Nobody, I hope, will have any doubt in his
mind that when the British came to India in
the 18th century they were motivated by these
ideas

SHRI GOPIKRISHNA VIJAIVAR-GIYA
(Madhya Pradesh): Let him speak through the
mike, Sir. He is not audible

MR. CHAIRMAN: He wants you to speak
through the mike so that all Members of th,
House may have the benefit.

DRr. TARA CHAND: All right, Sir.
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MR. CHAIRMAN: At 4 o'clock the
Finance Minister will answer.

DR. TARA CHAND: I hope that this
House will agree with me that so far as
England is concerned the statement that
England was controlled by the middle
classes at that time can stand. So far as
India is concerned, all those who have
written about the history of India,
especially those who have treated the
history of India from the sociological and
economic point of view will bear me out
that there was a tussle or struggle
between India and England and that was
a struggle between the middle class of
England and the middle class of India. I
will read out only one passage.

MR. CHAIRMAN: Dr. Tara Chand,
you have nine points.

DR. TARA CHAND: The other ones
are very minor. This passage is from a
book by Mr. Palm, Dutt. The book is
India Today. He says.

"The historical development of
Indian nationalism is marked by three
great waves, of struggle, each at a
successively higher level, and each
leaving its permanent marks on the
movement and opening the way to a
new phase. In its earliest phase Indian
nationalism, as we have seen, reflected
only the big bourgeoisie—the

progressive elements among the
landowners, the new industrial
bourgeoisiec and the well-to-do

intellectual elements. The first great
wave of unrest which disturbed these
placid waters, in the period preceding
1914, reflected the discontent of the
urban petty bourgeoisie, but did not yet
reach the masses. The role of the
masses in the national movement, alike
of the peasantry and of the new force
of the industrial working class, emerg-
ed only after the war of 1914—18."

SHRI SUDHIR GHOSH (West Ben-
gal): That is the Communist inter-
pretation, because .

DR. TARA CHAND: That interpre-
tation, you will find, is supported by all
historians.
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SHRI SUDHIR CHOSH: ... Mr. Palme
Dutt is a leading member of the
Communist Party there.

DR. TARA CHAND: Quite right.
Therefore, it should be a better evidence
of how things were than any statement
made by non-Communists.

The second point which this gentleman
has made is this. On page 214 of this
book it is said:

"The preliminary course in all
subjects consisted in the learning of
Sanskrit. In the case of the general
reader the greatest stress was laid upon
grammar, rhetoric and lexicology in
Panini's Kaumudi and Amarakosha."

Here the word Ashtadhyayi' had been left
out. When the proof was read after the
book had been prepared we found that
'Ashtyadhyayi' had been left out. So an
erratum was issued and it was stated that
the word 'Ashtadhyayi' should be added
here and now it reads, 'Panini's
Ashtadhyayi, Kaumudi and
Amarakosha.' I fail to understand what
difficulty the hon. Member had about this
matter. He seems to have read this to
mean that Panini was the author of
Ashtadhyayi, Pan;ni was the author of
Kaumudi and Panini was the author of
Amarakosha. Anybody who is familiar
with Sanskrit knows that Amarakosha
was written by Amar Singh, that it could
not have been written by Panini.
Everybody knows that Kaumudi is a
commentary on Ashtadhyayi. It could not
have been written by Panini. Therefore it
is quite clear that Panini's Ashtadhyayi,
Kaumudi its exposition and Amarakosha
written by Amar-Singh are the three
books which are meant; not all the three
written by Panini but as written by three
different persons.

General Discussion

His next point again has reference to
page 214 where it is said: "In Bengal, the
treatises Raghunandan and Jimutavahana
were studied." His criticism is that
Jimutavahana and Raghunandan are
names of persons and not of books. But
if he had referred to page 209 he would
have seen chat it has been stated there
that they
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has been stated there:
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"After the days of Vachaspati Misra
(16th century), Jimutavahana,
Raghunandan, Kamalakara, and Mitra
Misra, no commentary of importance was
produced,"

Therefore, he should have seen that the author
is not unaware of the fact that these two are
persons and not books.

His fourth criticism is "that the author may
be told that 'Riti' does not mean erotics." Now,
1 am afraid the hon. Member is not aware of
the history of Hindi literature. If he had read
any of the books beginning with Ramachandra
Shukla's History of Hindi Literature' or
Dhirendra Verma's 'History of Hindi
Literature', he would have known that Riti is
the style where sringar is the subject-matter.
And what is srmgar? It is not necessary for me
to tell you but here is a definition of sringar
according to Sahitya Darpan:

g ferat fewmr: gfg dini afy ar
]

g gor 3fa e Ay Gl
FEHT: M

I do not propose to translate that but I will
state what Apte's Sanskrit Dictionary says
about sringar. It says: "sentiment of love or
sexual passion, the erotic sentiment." So if for
Riti T have put erotic sentiment, I hope I am
supported by Apte's Dictionary and Sahitya
Darpan.

Dr. W. S. BARLINGAY (Mabharashtra) :
Probably the learned author is mistaking
between Riti and Rati.

Mn. CHAIRMAN: Order, Order.
come to Point No, 5, Dr. Tara Chand.

You

DrR. TARA CHAND: Riti and Rati are
quite diffprent. Riti is the style; sringar is the
subject-matter of Riti.

The fifth point is about the statement made
in the book that in the
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18th century India passed under the sway of
Britain. I do not see how any objection can be
taken to that statement. In 1757 the Battle of
Plassey was fought and the three provinces of
Bengal, Bihar and Orissa came under the
sway of Britain. In 1761 the French and the
British fought in the South and the influence
which the French exercised over Karnatak and
the Nizam's Dominion passed into the hands
of the British. In 1765 the Shahzada who was
staying at that time at Allahabad signed a
document by which we know Benga.l, Bihar
and Orissa were transferred to the British. But
it did not stop there. It made Oudh a
dependency of tire British and it made the
Shahzada a pensioner of the British. In 1782 a
war was fought between the British and the
Marathas and the British obtained primacy in
Indian politics. In 1799 the Mysore Wa / had
been fought and Mysore had been annexed by
the British. From 1803 to 1805 another war
took place between the British and the
Marathas and the result was that the British
sway extended up to the Sutlej River. The
only part of India that rema'ned outside the
British sway was Punjab and Sind.

DRr. W. S. BARLINGAY:: You say also that

General Discussion

in that century the whole of India was
under the Mahratha
sway.

MR. CHAIRMAN: He does not say that.

DRrR. TARA CHAND: That point has not
been made. The point that this gentleman
made was this.

MR. CHAIRMAN: Passed under th, sway
of the British. Nex point.

DR. TARA CHAND: The next point is that
regarding British tutelage. Some objection has
been taken to the word 'tutelage'. Th, book
says "as a result of British intervent'on in the
18th century, India lost independence, but
under British tutelage which lasted for nearly
two centuries it gained freedom." In the first
place, may I say that I have made, rightly or
wrongly, a distinction between independence
and freedom. Independence
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I take to b, a negative term, which means
absence of foreign domination. 'Freedom' I
take to be a positive term, which implies not
merely the absence oi foreign dominat'on, but
sell-rule, rule of the people over their own
country. What I have stated is that in the 18th
century the British took away our
independence. We became dependent upon
the British. India became a dependency of the
British. But events happened, things develop-
ed, the evolution of society took place and the
result was that India gained freedom. Now,
some sort of a misunderstanding is in the
mind of the gentleman in regard to this word
'tutelage' and he thinks that India perhaps
does not owe anything to the British or
perhaps India has not been under the
protection of the British. I do not know what
he means. I have in my hand quotations
start'ng from Raja Ram Mohan Roy to Shri
Jawaharlal Nehru, which bear on this point.
May I read just one sentence from what Shri
Jawaharlal Nehru said when he was speaking
in the Constituent Assembly: —

"Here I am the patent example of these
contacts, speaking in the House in the
English language. The fact remains that we
are functioning here under certain rules and
regulations for which the mode! has been
th, British Constitution."

I would not press this further.

Then, there is point number seven. He
thinks that I have quoted Adam Snrth in
support of mercantilism. May [ humbly
suggest that if he reads this page, he will find
out that there is nothing of that kind there?
All that I have done is to quote Adam Smith
to show what mercantilism means.

So far as point number eight is concerned,
there is a statement in the book that women
were sold in England in the 18th century. This
gentleman has appealed to the Members of
this House to find a reference and authority
for this statement. If he had looked into that
page, he would have found it in the
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footnote. Tne authority g.ven is K.A. Philip,
'Georgian Scrap Book'.

Point number nine does not refer to me, It
refers to my friend, Shri Humayun Kabir,
who had signed the Foreword on the 26th of
January, 1961. In that Foreword, he has made
the statement that this book is being pub-
lished two hundred years alter the anniversary
of the Battle of Panipat. Now, of course,
everybody knows that the Batt'e of Panipat
took place on the 14th January 1761 and if
the Foreword states that the book is being
issued two hundred years after the of Panipat,
I do not know how anybody can take
exception to the statement.

Now, I have nothing more to add, except
that if there is any Member he-:e in this
House or in the other House, who has any
difficulties about th's book or who has any
criticism to make, and if he speaks to me or
writes to me, [ will be happy to answer.

SHRI M. P. BHARGAVA (Uttar Pradesh):
Mr. Chairman, I rise to welcome the Budget
and give my support to it.

[MR. DEPUTY CHAIRMAN in the Chair.]

Permit me, Mr. Deputy Chairman, to quote
from some comments of "The Economic
Review", which

"A budget which would please all
sections in a country can seldom be there.
There is a general dislike of parting with a
person's income, more or so when such
parting would bring no direct reward as is
the case with regard to taxes. And hence no
budget proposal can be called successful
from this angle. It is also not possible to
have a fixed taxation for all time. With the
passing of every year, the needs of the
State exchequer also grow. There is also a
growing consciousness among modern
States to provide more and
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[Shri M. P. Bhargava.] more amenities
and welfare measures to the people.
These, in turn, would call for a
growing tax structure, in rates as well
as composition."

I have been listening to the debate in
this House and I am happy to note that all
sections of this House do want that the
Third Five Year Plan should go through
and that resources should be found for
the Plan. The difference of opinion
comes only as to from where the
resources have to be found. The Finance
Minister in h ¢ speech, para 11, has
clearly stated what is in store. He
says:—

"Developmental activities of this
magnitude S

referring to the Third Plan,

". . with all the limitations
which we face, are not an easy
task. They call for sacrifices. They
necessitate a  willingness to go
without many things. They
involve a restraint on consumption in
order that more resources are available
for investment. The degree of hardship
which this development entails can be
alleviated to some extent by external
aid. Such aid has been available to us
from friendly countries in the Second
Plan period and has enabled us to make
substantial progress w th our 'core'
projects, in spite of the acute position
in regard to foreign exchange with
which we were faced in the middle of
the Plan. I am grateful to all those who
have helped us. But ultimately it is
through our own efforts ..."

This has to be emphasised,

"But ultimately it is through our
own efforts and our own sacrifices that
we can build our future.*'

Well, the Budget has been described in
various ways in this House and in the other
House. People having various interests
have pleaded for one tax or the other
Our friend, |

[ BAJYA SABHA ]

2592

the leader of the Communist Party, has a
peculiar way of doing things. Last year
he called the Finance Minister's Budget a
pickpocket's Budget and this year he has
been pleased to say that it is , highway-
man's Budget. I do not know what h,
means by all these, adjectives to the
Budget proposals.

General Discussion

One thing is certain that he pre-
supposes when he says that it is a
pickpocket's Budget or a highwayman's
Budget, because nobody picks anybody's
pocket unless he is sure that he is to get
something from there, nor a highway
robbery is done. The tax which is being
collected is being collected from the
correct sources. If Mr. Bhupesh Gupta is
left to himself, he will probably present a
murderous Budget where he will
liquidate all those whom he does not like.
He will do away with that society for
which he does not stand. Well, those are
the way, of the Party to which Mr.
Bhupesh Gupta has the honour to belong.
All those are the ways of the countries to
which  Mr. Bhupesh Gupta owes
allegiance.

Sir, T have great respect for the
Professor Member from the Praja-
Socialist Party—unfortunately he is not
here at the moment. I will quote from his
speech delivered on the 8th March: —

"More than that, Sir, the Finanea
Minister, in his Budget Speech, makes
no reference to socialism or socialist
society. This omission is a very
significant omission. Does it mean that
the Government is divided on the issue
even when the President of India
wishes us to advance towards a
socialist society, I think with the fullest
consent and at the initiative of the
Prime Minister but that his Finance
Minister is not prepared to reorientate
his fiscal policy on social lines?"

I have always been thinking that
professors are very studious people, rhey
do justice to all that is presented to them,
but I am surprised low  in this  case
something has
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escaped the attention of my hon. 1
professor friend. 1 would Lke to invite
his attention to the last paragraph of the
Finance Minister's speech in Part B, where
he says:

"We have chosen for ourselves
certain social and economic goals."
There is no ambiguity about  it. He
has said "social and economic goals".
What are the social and economic
goals? They are well known to the
friends on this side and to the friends
opposite. They are  the goals which
are incorporated in the Congress
objectives  which are well known, a
socialist pattern of society. Will mere
mentioning of the word "socialist"
satisfy  him or is it the action which will
satisfy him?  Even when he says that it
has not been mentioned, I have just
pointed out that it has been mentioned.
It has been very clearly stated that we

have chosen for ourselves certain
social and economic goals. He goes on
to
say:
"We must do our utmost to

achieve them".

There should be no ambiguity about it.
Here is a categorical statement by the
Finance Minister saying that we must do
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our utmost to achieve the goals set before
u, by the Congress—

"This will mean hard work and
sacrifices for some time to come. But
there is promise of a rich reward in th,
shape of higher standards of living,
more employment opportunities and a
better socio-economic system. The task
that we have undertaken are of great
moment for the future of country."

Finally he gives the warning:

"We dare not falter at this crucial
stage."

This is what he says: "We dare not
falter at this crucial stage". He means that
we must go ahead with what the
Congress wants us to achieve—giving
equality of oppor-
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tunity, more and more employment to
people, taking the society towards the
socialist pattern, etc. I do not think that
my hon. Professor friend from the P.S.P.
will have any doubt that Shri Morarji
Desai has not mentioned the socialist
pattern in his speech.

Sir various Members have been
speaking in this House on various lines as
it suits them, while my friend from
Bhopal pleads for the removal of tax on
newsprint. My friend from Bombay, Shri
Chinai, wants more and more concessions
for the industrialists, and my sister sitting
to my right wants exemption of tax on
glass bangles. I wholeheartedly support
the last suggestion. Glass bangles are a
sign of Hindu married women and they
have com-pulsorily to wear them, and I
would not like women in the villages and
women in the cities to be inconvenienced
by a rise in the prices of bangles.

Various suggestions have been made
for consideration by the Finance Minister
in his future Budget proposals. My
friend, Shri Khandubhai Desai, has made
out a very clear and distinct case for the
imposition of excess-profits tax and
capital-gains tax. I do hope that the
Finance Minister will keep that in mind
in his later Budgets.

Rajkumari Amrit Kaur has thrown a
novel suggestion, and that is the
imposition of a marriage tax on all those
marriages to be registered in future and
even those marriages which have been
performed but have not been registered. I
can understand the former part of her
suggestion, that is registration of
marriages to come, but I fail to agree
with her suggestion in the latter part.

Then my friend, Mr. Yajee, threw a
suggestion for the imposition of a
children's tax.

Coming to the Budget, as I have said,
it has been described in various ways. 1|
will also describe it in my
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[Shri M. P. Bhargava.] own way, and I will
call it a fearless Budget, character stic of the
man who ha; presented it, the Finance
Minister, a bold, fearless Budget, which
shows clearly what we have to undergo if we
have to go through and complete the Third
Plan.

SHRI H. P. SAKSENA (Uttar Pradesh): If
may be permitted to interrupt my friend, Mr.
Bhargava, it may be a highwayman's Budget
or it may b, a pickpocket's Budget. I am not
concerned with that. That is Mr. Bhupesh
Gupta's language. But then so far as I am
concerned, I want to know if it is a common
man's Budget.

SHRI M. P. BHARGAVA: I am coming to
that if he will have patience and bear with me,
when I come to the tax proposals. I wiH show
Mr. Saksena how in the imposition of every
tax the Finance M nis'er has kept the common
man's interest in mind. I will prove it by facts
if I have the time.

1pP.M.

I had quoted earlier from "The Economic
Review" and I will quote another paragraph
from it: —

"The taxation proposals are definitely of
a bold nature. The F nance Minister went
even to the extent of risking the election
prospects in order to assure to the country
at large of the government's sincerety in
investments both private and public for a
rapid economic development. In one way it
is a challenge to the private sector, who we
may anticipate will take up the challenge,
rise to the occasion and make larger invest-
ments for bringing about rapid economic
development in the country. They should
not instead build up artificial scarcity and
boost up the price which may u'timately
paralyse all our developmental efforts.
The lower income group
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people ought to have one consolation—a
genuine one—in that the Finance Minister's
proposals, to keep deficit financing to such
low level as RJ. 64 crores in the wake of
large possibilities of emp.oyment and
commodity creation, will keep the prices
well under check and would be a sufficient
compensation to the smail additional taxes
that they may have to pay."

General Discussion

Now, we are living in an era of productivity
all round. My hon. friend, Dr. Kunzru, has
given figures cf agricultural production and of
industr al production and I need not go into
them. But while we we.come productivity on
all directions, there is one thing which has
always been giving me anxious moments and
that is productiv.ty in one sphere which will
mar all our progress and which will not keep
pace with any of our efforts at increased
agricultural and industrial production—any
progress whatsoever—if we do not put any
check upon that, and that is human
productivity which is going up at a very fast
rate. Something has to be done and should be
done quickly to see that that kind of
productivity stops as early as possible. Some
people have thrown hints here about
sterilization and other things. I need not go
into them now but it is a problem which
should receive the attention not only of the
Finance Ministry but of the Planning Com-
mission and that too seriously.

SHrRi GURUDEV (Madhya Pradesh)
What is your suggestion?

SHrRI M. P. BHARGAVA: 1 will
give that suggestion on some other
day. To an alarming extent the
population is rising; it is a discon
certing feature. The Finance
Minister was pleased to say last year
that measures were being taken and

a special unit was formed. And I find

from the Report of the Finance
Ministry  that its report is  being
awaited. I hope, Sr, very soon

those
us.

figures will be placed before
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While I plead for economy in all
spheres, I for one have one request '0
make to the Finance Minister and that is
about strengthening the Company Law
Administration. As he knows, the
Company Law was amended last year,
several amendments were carried out and
a special audit prov'sion was included.
Unless the Company Law Administration
is allowed to be strengthen end and some
more staff is given to it, it will be dfncu't
for them to enforce any of the provisions
which were accepted by this House. I do
hope that the Finance M'nister will look
into this matter and give the Company
Law Administration what they want.

Tiiank you.
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AATE, TR A ard AT
g @fFg 771 77w faasad v
I g2 AW F for o @A wraa
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SHrRI P. RAMAMURTI (Madras): Mr.
Deputy Chairman, Sir, within the very short
time at my disposal I would like to draw the
attention of the House as well as of the hon.
Finance Minister to certain basic questions
that have come up during
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the course of the discussion on the Budget.
The Finance M'nister has been showered a lot
of congratulations by Members of his own
party. It was naturally to be expected. But I
wonder whether the Finance Minister would
feel happy and glad over these encom'ums
and congratulations if he goes through the
actual text o'f the speeches delivered by hon.
Members of his own party. The fact i; that out
of about 36 people, who have taken part in the
discussions during the las* three days, about
22 are members of the Congress Party. f made
an analysis of the speeches; I went through
the speeches of all these people last night, and
I found that despite the various encomiums
'hat they have attempted to pay to the Finance
Minister in the beginning of their speeches,
almost all of them. barr'ng about half a dozen,
have criticised the actual proposals of the
Budget. 1 would just make a present of on,
sen‘ence from the speech of one of their
members, Shrimati Krishna Kumari. After
reading the Budget, what her feeling is 's this.
This is what she says: —

‘ST FH TTEAY FY Sar By I

g i fav afa fawasd go

AR AT AXFIET g A1 O

T FEEIT AT @

T &1 Th
is is not a speech by a Communist Member.
Why do you blame Comrade Bhupesh Gupta?
This is one of the speeches by one of the

Members of the Congress Party. What does
she say:

General Discussion

"When I read this Budget, when I see
these proposals and then when I look at my
people and also at the prices that are rising
day after day, nothing but darkness
envelopes on all sides."

So, one of the Members of the Congress
Party is enveloped with darkness all around,
and you expect



2605 Budget (General)

*hat this Budget will be able to inspire
eonfidenre in the entire country. A very
strange thing. Every Member of the Congress
Party today, almost about 12 or 13 Members
of the Congress Party—I have counted
them—have talked about it. Everyone feels
that as a result of some of these proposals at
any rate the prices are going to rise. And the
best tribute to the capacity of our Finance
Minister to be able to control the prices was
paid by one of the Members of his own Party,
Shrimati Savitry Devi Nigam, who said:

"] know with the best of his intentions,
the Finance Minister will not be able to
control the prices."

You are having a Plan and the best tribute to
your capacity to plan for the country, to bring
every aspect of life undei- your control, has
been paid by one of your own Members who
says that you will not be able to control the
prices. Therefore, Sir, I do not want to dwell
much upon these various proposals. But why
is it so?

I know that many Members of the
Congress Party as a matter of fact do not like
this state of affairs, and it is just because they
do not like this stat, °f affairs that they have
given expression to their feelings. Their
conscience dictates to them and they come
here and criticise these proposals. I know that
when the question of voting comes, they are
bound by the ties of their party and they will
certainly support this proposal. That is a
different question, But here is the real
reaction to the Budget proposals of the
Members ol the Congress Party itself. Why is
il so? Does it not mean that there is something
wrong with our understanding, that there is
something wronj *with our basic approach to
the entire problem, to the entire problem oi
finance, to the entire problem oJ seconomic
development? Is it now no' necessary for the
Government and thi Finance Minister to think
as to whyj it is that his proposals should lead tt

35089 RS—4.
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I this'kind of criticism by members of I his own
party? Is there any other way by means of which
this thing could be avoided? Is that not the way
by which the whole problem has got to be
looked at? It is so because there is a
contradiction between your professions and your
practice. There is contradiction between your
aims and the methods that you adopt in order to
achieve those aims. It is that contradiction that
comes and stares you in your face. Because of
these contradictions these reactions are there.
The common people cannot get enthused. What
is the use of blaming Comrade Bhupesh Gupta?
The speaker who just preceded me said that the
people cannot be enthys-1 ed if these things
continue. That is : the voice of the common
people com-| ing through your own Members.
That is the actual position. Let us just see what is
that contradiction.

Now, Sir, we have built up industries. True,
66 per cent, industrial development has taken
place; 33 per cent, development in agriculture
has taken place. All that is good. You hope
that the common man will feel that. We are
building for a future. We are building a
socialist pattern of society. What is that
socialist pattern of society? As far as the
common man is concerned, he does not
understand what that socialist pattern of
society is. I do not know whether the
Congressmen themselves understand what
that socialist pattern of society is. Probably It
is like the Parabrahma which is undefinable.

Anyway, what is it that we have been
building all these years? That is the major
question. All these ten years, certainly, private
industry has grown. No doubt about that.
Industrial development has taken place. But
what does it mean when prices have risen
during the last ten years by about 25 per cent.?
What is the meaning of that? The meaning of
that is that the wealth of the country has been
taken away from certain people'and given into
the hands of certain other people. Even
on the
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[Shri P. Ramamurti.] basis of your own
capitalist norms—I am not talking of socialist
norms in a socialist society we would
certainly say nobody has got the right to get
profit when today prices are rising— what
does it mean when people ¢ say that people are
profiteering as a result of the rising prices?
What does it mean? It means that even what is
legitimately due to the common people under
the ordinary norms of a capitalist society has
been taken away from the common people and
given into the hands of somebody else.
Therefore, if development in the private sector
has taken place during the last ten years, it has
primarily been taken away from the common
people. Their share of the wealth of the
country year after year has been allowed to be
accumulated in the hands of certain other
people.

You tried to start industrial development on
capitalist lines after independence. Then what
has happened? What England and America did,
you certainly cannot do today for the simple
reason that England and America had their
overseas empire. They had their entire colonial
world at their disposal, and they were able to
invest their colonial , loot. Such a path is not
open to you. We can very well understand it.
What is the method that we are adopting under
these conditions? The Government is using the
entire resources of the country, using the entire
economic policy as an instrument in order to see
that the wealth created by the common people by
their work is transferred from their hands into the
hands of certain cither class in the name of
capital formation. I can understand, for example,
money being taken away from the common
people and put into the hands of the State so that
the industries become the property of the entire
people. I can understand that. But that has not
taken place. That is the reality that stares us in
the face.

Take an example. Last year it was
admitted by the hon. Minister of Com-
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merce and Industry that the textile mill owners
raised the price of cloth by nearly 50 per cent.
According to him a rise of 15 per cent, alone
was justifiable on the basis of the rise in the
prices of cotton'. T?hat would mean that
certainly 35 per cent, more was charged by the
mill-owners. Let us assume that only 25 per
cent, is unconscionable profit. Year after year
we produce about Rs. 600 crores worth of
cloth. An unconscionable profit of 25 per cent,
on that would amount to about Rs. 125 crores.
Even according to the capitalist norms of
profit, Rs. 125 crores goes from the hands of
the people into the hands of the mill-owners
and a hierarchy of people between the
consumer and the mill-owner. This is the
simple meaning. It is this way that capital for-
mation in the hands of the private industry has
been facilitated and the Government is using
its economic policy as an instrument for this
very purpose. Naturally, we are today not in a
position to control prices because these
interests are sought to be protected.

How can we control the prices of
foodgrains? I know that many of the Congress
Members would like to see that the prices are
stabilised. But why is it today that we are not
able to stabilise the prices? That is the simple
question. Why is it that we are not able to do
it? The answer is very clear. Who is putting up
the prices? Is it the small land-holder having
about 2 acres, 3 acres or 4 acres of land that is
putting up the price or the ordinary peasant
that is putting up the price? Is he putting up
the price of paddy? Is he putting up the price
of wheat? Obviously not. He has not got the
wherewithal to stand for six months.
Immediately after the harvest, because of his
heavy Indebtedness, he has to sell his produce.
It is, on the other hand, the people who have
the wherewithal to stand for about six months,
who do not have the need to"sell immediately,
who have enough credit facilities for hoarding
grain for about five, six or
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seven months, it is they who can sell it for
higher rates later. You cannot control them.
Many of them are Congressmen. You cannot
control them. Why? For the simple reason that
for them the interest of the country is not very
important. Their own private profiteering is
supreme. Therefore, you are not able to
control them. They are able to profiteer for the
simple reason that they have the capacity to
hoard and that capacity they get primarily
because they are the owners of vast pieces of
our land. That is what happens in the country.
It is these people who do not sell immediately
after harvest that put up prices. You allow
them to hold in their hands this capacity to
hold society to ransom. They have the
resource to do that and this they get as a result
of the concentration of land in their hands.
Obviously, you are not in a position to control
prices. Prices are going up. They are
increasing. Here comes the question of basic
policy. In the name of building up a socialist
society, what is being done here? - Our private
capitalists would not be able to find resources
for investing so much in the private sector but
for the tremendous assistance given to them by
the Government. They are using not only the
Budget and the economic policy as an
instrument to build up their resources, but
there are other ways also for the entire banking
system is working to their advantage. Whom
does it help? These institutions, the Life
Insurance Corporation and other institutions,
whom do they serve? The savings got from the
common people and invested in the L.I.C, or
in these banks, whom do they serve? A
handful of persons ar, able to get hold of all
the resources and they are in a position to
invest. That is what we see when we look at
the investments. The bulk of these shares and
these new capital issues are taken either by the
banks Or the L.I.C, or other credit, institutions
created by the Government themselves. This is
their wonderful record. We are assisting these
people and obviously therefore,
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it is difficult for Government to attack them.

The other day Shri Khandubhai Desai made a
very straightforward and simple proposal. That
proposal was this. Why don't you today impose
an excess-profits tax? That is a very simple
proposition. But behind that there is a policy.
What does it mean? The very term excess-profits
tax means that these people are earning profits in
excess of what thay should normally earn even
according to the norms of capitalist society.
Therefore, the hon. Members asks, "Why not the
Government take at least a share of it?" Thi, is
what he says; but here is our Government which
says, "No. In the name of capital formation, we
will not do it." But your own policy enables
these people to earn profits out of the sweat and
toil of the people, profits in excess of what is
normally expected to be earned. But the
Government is not prepared to mop up that
excess earning or even get a share of it. That is
where the question of your economic policy
comes up. Obviously, if they do not earn excess
profits, there is no question of any excess-profits
tax. If only normal profits were earned then if
you levy an excess-profits tax, there will be no
question of any collection of that tax, no excess-
profits tax, be-I cause they do not earn anything
more, no excess profits.

Therefore, the question that we are faced with
today is this. The Government's economic
policy is used as an instrument to create
conditions so that our industrialists may get
more money, because they have come late in the
field and they will not be able to find the
resources for building up industries in the
private sector. Therefore, you make them the
owners of the wealth created by the common
people. And today we are told that that is a
socialist state of society! Because of this policy,
we find there is a big contradiction between
Government's declared objectives and the
methods that they are using for their attain-!
ment. Therefore, all this attack In-
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[Shri P. Ramamurti.] side the House. Your
own party people come and say that prices are
going up. Complete darkness envelops them
and there is no hope. That is what we find in
the speeches made by even Congressmen.
Therefore, 1 say, there should be a serious
rethinking over this question.

In this connection, Sir, I would like to make
one or two things clear with regard to the role
of foreign assistance in our country. There are
Members in this House who say that because
we are Communists, we owe allegiance to the
Soviet Union, and therefore we do not warif|
help from the West; we want help only from
the Soviet Union, from the Soviet bloc, icialist
bloc and so on. That kind of thing is being
said. But may I point out that we have never
stated that we do not want any help from any
particular country? The question really boils
down to this. What are the terms and
conditions under which we are going to get
this aid or help? Here is aid from the Soviet
Union. Here is help from the U.S.A. Is there
no difference or distinction between the two
kinds of help? Does the Soviet Union say,
"We want to invest our capital in your country
and get profit out of that investment?" Is there
not a fundamental difference between Western
aid and the Soviet aid? You give me a single
instance, let the Government cite a single inst-
ance where a socialist country has said, "We
will invest in the private sector or any sector,
but we will get a permanent lien or charge on
the profits because of that investment". On the
other hand, the kind of help that you are trying
to get from other countries does exactly the
opposite. What are we to do? Certainly, get
help from other countries but without a perma-
nent charge on our wealth. But what is the
position today? What we see is a terrific
onslaught of foreign private capital,
particularly in the form of equity capital. After
all, the national movement in the early days
thought it unwise for foreign private capital to
come into this country in the form
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I of private capital. There was reason for it. In

the thirties a terriffic Swadeshi movement
took place and it laid down norms as to what
exactly was meant by swadeshi. In Madras we
did not accept the Buckingham Carnatic Mills
as swadeshi, just because it existed inside the
country. We laid down norms and for good
reasons, for the simple reason that if private
capital, if it came to have a lien on the
resources and wealth of the country, would
become a permanent drain on our
development and would Dblock our
development. Our resources would be taken
away.

SHRI SUDHIR GHOSH; More than three
thousand million dollers worth of resources
are given by the United States of America.
What is the return that they expect from it?"

SHRI P. RAMAMURTI: I will come to that.
I will deal with that also. It is the investment
of this foreign private capital that we
object to.

Today, I found in yesterdays' paper that our
Minister of Industry, Shri Manubhai Shah, at
Bombay had stated that our Government had
an open door, that foreign capital could come
in any form, in the form of financial
participation, in the form of technical
participation and so on. That is the kind of
thing that is stated. But today, when somebody
wants foreign particpation, foreign partnership,
can the ordinary man having only, say, a, lakh
or two lakhs, get this foreign partieipation? Is
the ordinary capitalist tide up in partnership
with the, ordinary capitalists in "foreign coun-
tries? No, only the big business people and the
monopolist people in the other country, they
alone will be prepared to come in. And with
whom will they be prepared to take as partners
in this country and come to such
arrangements? [ dare say, only with those
people with a tremendous amount of capital
resources, with the Tatas, the Birlas, the Jains,
the Dalmias, the Seshasayees. With these big
people alone will they come to an
understanding. With these people
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alone will they have partnership. But these are
the very people who

SHrI SUDHIR GHOSH; Why not
suggest an alternative?

SHRI P RAMAMURTIL: I will doit, if I
have the time. Please wait. Within the short
time at my disposal, I have to point out what
is wrong. If I have a little more time, I shall
certainly argue out the other things also.

Exactly these are th, people, the  big
business people  who can enter  into
partnership ~ with  the big  people in
other countries Obviously, this way you

are bolstering up the position of these big
people. What does it mean? It
obviously means the creation of monopolistic
interests which is exactly what we are out to
avoid.  Of course, that is your profession too,
but the fact is that it leads to concentration of
capital in the hands of a few. This kind of
capital formation leads not only to concentra-
tion of wealth in the hands of big business,
but they are also tied up with foreign
monopolist  interests. Where will it lead to?
It will certainly have serious political
implications later on.  After all, we  know
that if we strengthen  the hands of these
people, it does have certain serious
political ~ implications. For, along with
economic  power comes political power.
It has been stated in the Second Five Year
Plan itself that we should avoid the concentra-
tion of economic wealth in the hands of a few
people.  Once this thing is allowed to take
place all your solicitude for seeing that the
political development of the country takes
place on proper lines will go away. All that
will be smashed. Even today, despite your
desire, to  prevent any rise in ihe cost of
living, despite -your desire to prevent rise  in
prices of the commodities, you are unable to
do. anything because people who have got the
power to put up prices are others. You may
have the political power, the Congress  Party
may have the political power, Pandit Jawaharlal
Nehru may be the Prime
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Minister, but the people who can determine
prices today are not Pandit Jawaharlal Nehru
and Mr. Morarji Desai. They are some others,
people who have got th, economic power in
their hands. This is exactly what will happen.

General Discussion

SHRI SUDHIR GHOSH: They are at the
mercy of the Government.

SHr1 P. RAKAMURTI: I do not know
whether they are at the mercy of the
Government or whether the Government is at
their mercy. If they ar at th, mercy of the
Government, then, one cannot but come to the
conclusion that it is the policy of the
Government to put up the prices. Is that the
policy of the Government?

SHRI H. P. SAKSENA: No, definitely not.

SHRI P. RAMAMURTI: If that is not th,
policy, if that is not the plan, then obviously it
is very clear that the Government is at the
mercy of somebody else. They are not able to
prevent any rise in the prices. This is a very
simple proposition. It is exactly the reason
why we say that these are very dangerous
things.

Somebody asked, did not the Soviet Union
also get foreign aid? Certainly it got foreign
aid. Who objects to that? Foreign aid is one
thing and getting foreign private capital is
another. We do not object to your getting
technical aid. Get foreign technicians and pay
them heavily. We do not object to that hut
what we object to is the invitation issued to
foreign capitalists to come and invest their
capital and get a return on that capital. The
Soviet Union never got any capitalists to come
and invest. That is why we object. We are also
committed to a position where we say that
exploitation should cease. It is from that point
of view, Sir, that we have been seriously
objecting to this . kind of thing, and we do so
because it has got other implications. The
Congress leaders answer us by saying that we
are committed to a democratic process. I do
not understand this. Why I say
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[Shri P. Ramamurti.J that I do not
understand this, Congress Members would say
that just because I am a Communist I do not
understand democracy. I really do not
understand the kind of democracy that you
talk of. Today, We are talking of rising prices.
Are we to understand that prices are rising
because th. majority of the people of this
countrj* democratically want that the prices
should rise or is it the case that despite the
will of the people, despite the will of the
people not to have any rise in prices, prices do
rise. In spite of the fact that people have
chosen a particular party as their re-
presentative, in spite of their will expressed in
a democratic manner, the economic trends in
the country and the economic policies in the
country are decided despite their will and
against their wiH by certain other people who
have got wealth concentrated in their hands.
This is the simple proposition, Just because of
this w, say that concentration of wealth in the
hands of fewer and fewer people is going to
be extremely dangerous for our country. And
it is from this point of view that we ask the
Finance Minister to think very deeply. I am
not now bothered about the number of abuses
from the Members of the Congress Party. We
are not bothered about the abuse which is
being showered upon us by the Congress
Party. We have outlived these abuses and will
outlive them. Tliat is not the point. Is there
nothing in common .

THE MINISTER ofF FINANCE (SHRI
MORARII R. DESAI) : Nobody can beat you at
that game.

SHRI P. RAMAMURTI: If the Finance
Minister comes to my place, and hears the
speeches there, speeches from Members of his
Party, he will understand as to who can beat
whom. I can make a present of many of these
speeches to him. I will send them to him. Let
us not now bother about it. The point under
discussion is not who can abuse more or less,
but the point under discussion today is the

policy
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behind the Budget. I am asking, therefore, the
Finance Minister to leave alone these abuses
and think of the reality that stares us in the
face, stares Congressmen, stares other people,
Independents, Communists, everybody in the
face. Is it not neeessary for him to think very
deeply and realise that there is something
wrong? He should think over what is wrong
with the situation today and, on that basis, sit
together and try to have a rethinking of the
basic policy and see whether the policies are
such as are calculated to see that there is no
contradiction between the objectives and the
methods. This is the simple proposition which
we Members of the Communist Party would
like to urge upon you and we hope that you
will consider them. It is not necessary for you
to reply to us immediately. If we succeed in
stimulating a new process of thought, if we
succeed in making you feel that there is
something wrong which must be considered
very seriously, then we feel that the Members
of the Communist Party in Parliament would
have done their duty by the people and by the
entire country.

SHrRI TAJAMUL HUSAIN (Bihar): Sir, I
do not wish to discuss the General Budget,
which has already been discussed. I would

like to mention one or two aspects about
health.

[THE  VICE-CHAIRMAN
BHARGAVA) in the Chair.]

(SHRT M. P.

Now, Sir, as far as I am aware, there are
two kinds of indigenous systems of medicine
in this country, the Ayurveda and the Unani
and both these are purely Indian. I submit, Sir,
that our system of treatment and medicine is
as effective as any foreign system of
medicine. Besides that, the Ayurvedic and the
Unani systems suit us and suit our climate.
They were invented for the people of India
and so they suit us very well indeed. Besides,
there is another point; they are much cheaper,
i, fact, the cheapest. As our people are very
poor, these systems are mor, useful to us than
any other system. The
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medicines are made by our own people, the
vaids and the hakims who, as we all know, are
all very poor and hence cannot produce these
medicines in large quantities. My point now is
that we are not paying as much attention to
our systems as we should. Take the case of
Ceylon, a country much smaller than ours.
They are developing the Ayurvedic system on
a very very large scale. They have employed
an Indian to develop that system and they
have got a research institute established
there. I read in the papers the other day that
they had initially spent five lakhs of rupees
and are ultimately going to spend a crore of
rupees. They have already acquired land for
planting herbs and they are also going to
appoint an Indian as director. In Ceylon, there
are at present 8,000 Ayurvedic hospitals and
dispensaries whereas there are only 2,000
hospitals under the allopathic system. I see no
reason why, when Ceylon can develop our
system, we cannot develop it in a better way.
My point is that Government should pay more
attention to the indigenous systems and
develop them to the utmost. I see from the
Budget papers that a sum of Rs. 20,000 is to
be allotted for the year 1961-62 for the
development of the indigenous systems which
consist of Ayurvedas, Unani, homoeopathy
and nature cure. For this nature cure there is
no medicine attached to it and homoeopathy
has nothing to do with India. It is a foreign
system. My submission is that more facilities
should be given to our vaids and hakims and
the Government should have its own land for
herbs. We have got only one indoor hospital
in Bangalore; in the whole of India there is
only one indoor hospital. This is not
sufficient; practically in every State We
should have more than one hospital. In Dehra
Dun there is a research institute for the
allopathic system; there is no such thing for
our Indian systems. In Ranikhet there is a
farm for allopathy but no farm for us. And I
find that in the Jamnagar Institute only. 25
students are there. I think the Government
should grant
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loans to suitable vaids and hakims to build up
their own systems.

Now, we have the Contributory Health
Scheme in this country but there only
allopathic doctors are employed. I live in
North Avenue and there is a unit of the
Contributory Health Scheme which is doing
very good work indeed. There is an allopathic
doctor there. I suggest that side by side there
should be vaids and hakims also so that poor
people can go to them and thereby we shall be
encouraging our own systems.

There are certain things which are
absolutely essential for Ayurvedic system but
which are not available in India. They have to
be imported from outside. They are munakka,
javitry, jaiphal, laung and sendha salt For
these licences have to be obtained. The
Government have classed them as masala. 1
submit that for use in Ayurvedic system they
should be allowed freely. For private use they
can have this licensing system but where they
are required for purposes of Indian medicine
they should be allowed freely.

In conclusion, I would like to make one
more suggestion. As I have already said, our
systems are very useful for us. As the country
is poor, there should be no sales-tax on
indigenous medicines at all. If we do not have
that, we will be encouraging our systems.
There is the Indian Medical Council for
allopaths and such Indian Councils should be
there for the indigenous systems also.

We also find that in the Unani Colleges or
Ayurvedic Colleges where only Unani or
Ayurveda systems are taught, the principal
appointed is not necessarily a vaid or a hakim
but an allopath doctor. This should not be.
Where there is a Unani College the principal
and professors should be hakims and so on.

One more point. The allopathic doctors are
allowed to give certificates when a person in
service is ill while
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[Shrj Tajamul Husain.] the vaids who are
doing very good service are rot allowed to

issue such certificates.

With these remarks I would request the
Government to pay more attention to our
systems of medicine. After all, we are
doing away with many of the foreign
things. For instance; take the case of
blades. We are now making our own
blades. Even in the case of languages we
are having our own. We want to adopt
Hindi all over India. As far as possible
we want to do away with foreign things. I
do not say that we should entirely do
away with the allopathic system but we
must develop our system so that it may
become as good, as important and as
useful as the foreign system.
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SHRI SUDHIR GHOSH: Mr. Vice-
Chairman, I wish to say straightway that I
have no complaint against the taxation
proposals of the Finance Minister. To
produce wealth a community must invest,
and to invest it must save. For rapid
development of a community it must be
prepared to sacrifice present
satisfaction for the
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[Shri Sudhir Ghosh.] sake of its future. I
think the Finance Minister' ought to make it
plain to Parliament and to the country that the
rate of sacrifices will be higher, if anything, in
the second, third, fourth and.fifth years of the
Plan than it is going to be in the first year of
the Plan. On the whole I think he has spread
the Rs. 63 crores of additional tax burden
evenly over the different sections of our
community, and I for one congratulate him on
the straightforwardness that he has shown in
this matter. I also congratulate his very able
Finance Secretary who ha.s shown ability of a
very high order. I only wish that the Railway
Minister of our Government and the Finance
Ministers of the State Governments had shown
some of the courage of the Central Finance
Minister; because we notice that the States
have not provided for even 5 per cent, of the
total that they have undertaken to raise in the
five years of the Third Plan, I suppose they
have to make some concessions in view of the
general elections coming early next year.

As regards the details of the taxation
proposals, I do not think that any reasonable
man is going to shed tears over the higher duty
on radios, air-conditioners, liquor, tobacco,
coffee, china, textiles, rayons, and the whole
long list that he has submitted to the House
which yields a total additional Rs. 60 crores
which he is collecting. I will also not shed
tears over the higher import duty on betelnuts
because anyhow the price of indigenous
betelnuts is about five times higher than the
price of imported betelnuts. In any case it
would not be a bad thing if we as a nation
chewed less pan and did not decorate our
street pavements and the Secretariat walls with
the awful red juice coming out of the mouth of
our people. If our friend, Mr. Bhu-pesh Gupta,
introduced a Bill banning the chewing of pan.
in this country, I for one would be willing to
support him even if he is a Communist.

I do not lament even the higher import duty
on machinery and machi-
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nery components. Even after the
Finance Minister has collected Rs. 7" 76-crores
on that account, we shall find that imported
machinery will still be cheaper than the
machinery made in our country, and I do not
see any reason at all why a man who is clever
enough or lucky enough to procure an
import licence—which he sometimes sells at a
profit in the black market— should be at an
advantage over the other fellow who is
required to purchase his machinery inside the
country. But in this matter of higher duty on
imported machinery I would like the Finance
Minister to clear up one little puzzle which I
have in my mind. He himself says in his
Budget speech that there are certain items of

machinery which we import into this
country, which are bound by the
General Agreement on Tariffs  and

Trade, GATT as it is called, items which we
are not free to touch; and he will collect this
Rs. 7-76  crores out of the other items which
are not covered by this international agreement.
I would be interested to know from him how he
proposes to deal with this discrimination
between one lot of imported machinery and
another lot of imported machinery and how
he proposes to redress this  imbalance in
his tariff schedule. ~There may be an answer
to this  question, and his very able Secretary
who is Chairman of GATT may know the
answer to the question, which I do not know.

I welcome the concessions made by the
Finance Minister in favour of investors. We
need more and more investment in this
country, both Indian investment and foreign
investment in spite of all that Mr. Bhupesh
Gupta says, and I appreciate the very bold and
frank statement made by the Finance Minister
in this matter without mincing words. He is
very wise in removing one item of
unintelligent discrimination, and that is, by
making a flat rate of 20 per cent, corporate tax
on dividends received by companies which
will be registered after the 1st of April 1961 in
place of the old
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n-angement of 30 per cent, tax on najority
owners and 53 per cent, tax jn minority
owners. All that discrimination he has
removed, and I wel-:ome it. He is also very
clever in reducing one item of incentive
which had been given to private enterprises
because he can afford to reduce it now. And
that is the reduction in the investment rebate
from 25 per cent. io 20 per cent. He is not
going to lose anything by reducing it because
there is sufficient profit incentive in a buoy-
ant economy and We can afford to reduce it
at this stage.

There is, however, one observation which I
would like to make. I make it because I
believe the Finance Minister to be a realist
and that is about the question of rise in prices.
The Finance Minister himself admits that in a
growing dynamic economy you cannot escape
rise in prices. And if this is so, I do not under-
stand why he, as a realist, does not make a
provision for this rise in prices in this Rs.
8,000-crore Plan before him for which he will
have to find the resources. He has got before
him a Plan of Rs. 8,000 crore worth of work
at the current rate of prices. The rate of rise is,
of course, difficult to calculate but I suppose
it will be reasonable to say that perhaps over
this five-year period, there will be something
like 10 to 15 per cent, rise in prices. In other
words, his Rs. 8,000 crores will be able to do
the work of something like Rs. 7,000 crores.
As a realist, he may like to throw some light
on this difference between the size of the Plan
in reality and the size of the Plan in theory.

Incidentally, I do not agree with one point
referred to by our much respected senior
Member, Dr. Kunzru, who linked the huge
accumulation of P.L. 480 funds in the
American Bank account with the problem of
inflation in this country. This is a fallacious
notion which has been rather assiduously
spread by the Indian economist, Mr. Shenoy.
If you take into the Indian economy goods,
say, seventeen million tons of foodgrains and
in order to pay for those seventeen million
tons
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of foodgrains if you take out of the existing '
money circulation in the country the
necessary volume of rupees and reduce the
money circulation to that extent, well, you are
in fact creating a deflationary effect instead of
an inflationary effect and I notice on page 19
of the Budget of the Finance Minister that he
has, in fact, taken this huge amount directly
into capital receipts. And in fact, he has
frozen the whole amount. Therefore, there is
no occasion for any inflationary effect to be
produced by this money.

There is, however, one observation of Dr.
Kunzru which I would like to support very
strongly, and that is the Government's
organisational capacity to use resources with
u's to extract the best possible value out of the
limited resources in a poor country. Resources
alone are not going to save us. If we are going
to survive as a free society, we have got to
find an answer to this problem of
organisation—organization to extract the
maximum value out of limited resources. It is
not enough to raise resources either by
persuasion or by coercion from a people the
bulk of whom still live in a state of real pover-
ty or by collecting resources from other
friendly counries, whether Communist or non-
Communist, who are willing to help us and
see India succeed. We have got to understand
what we are doing with our resources. A
bania gets sixteen annas worth of work out of
a rupee, sometimes he tries to get even
seventeen annas worth. But a government is
very lucky if it gets nine or ten annas worth of
work out of a rupee.

If we briefly look into one or two items of
use of large funds by the Government, the
meaning of what [ am saying becomes clear.
For instance, you look at one field of
economic activity of the Government, that is
the large industrial enterprises in the public
sector where you have invested vast sums of
capital. And you look at another field of
agricultural wealth production in the so-called
Community Projects. And there you
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[Shri Sudhir Ghosh.]

will find that there are danger signals and it is
necessary for us to warn the Government about
it. You invest two hundred crores on the so-
called Community Projects. Well, 1 think the
unpleasant truth has become obvious now that
by and large we have very little to show for the
two hundred crores of rupees that We have
spent. Does the Finance Minister look upon
this as an investment or as an expenditure on
social education of our community? What is it?
We should have a very clear idea about it. And
the loss of two hundred crores of rupees itself
is not so serious. We can survive as a great
country and will survive the waste of two
hundred crores. But what is far more serious is
the fact that the people living in half a million
Indian villages are steadily losing their faith in
the Government's capacity to help them build
for themselves a better life, a better standard of
living. You take a group of one hundred
villages in any part of India —south, north,
east or west—and you will find that there are,
say, one hundred thousand acres of land and a
volume of human labour and very little else. If"
you introduce into that community a certain
volume of capital and a certain amount of lead-
ership, if you use that capital to give them
water for their land which is very scarce in
most areas in order that they get two or three
crops out of the land instead of one which is
true in most cases, if in addition capital is
invested on other wealth-producing
activities,—that is better seeds, better cattle
and fertiliser—and if as a result of that that
community produces a larger volume of
agricultural wealth, it can pay back to you
whatever capital you have introduced into that
community over a period of years perhaps with
little or no interest, and you can use that capital
and reinvest it again and again in the
countryside for the same purpose of producing
more wealth. Well, if you do that, then you are
investing your capital for a social purpose and
an economic purpose. On the other hand, you
spend your money
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in building up a vast Ministry which has
spread its bureaucracy from Delhi right down
to the village level and producing a large
quantity of papers, circulars, jeeps and station-
wagons wasting its time in a process of what
we call educating the backward Indian villager
and peasant out of his old-fashioned ways.
When the villager says, "Give me water, give
me fertilizer, give me better seed, give me
better cattle," we give him lectures about the
desirability of adding water, fertilizer, *»eed
and cattle to the existing resources that he has
got. So we do not look upon this as an
economic investment for a social purpose, it
has become some kind of an anthropological
study of the 'felt-needs' of the village people
foi' raising their desire to have a better living
or a better life but not to give them the credit
and the supplies and the leadership in order
that they can invest resources to produce more
wealth for a better life for themselves. This is
a very dangerous thing. If you waste two
hundred crores of rupees on this, I do not
think you have any right to spend another two
hundred crores during the Third Five Year
Plan in the same sort of way.

Suri SHEEL BHADRA YAJEE (Bihar):
You are very much mistaken. Have you ever
visited any Community Project area?

SHRI SUDHIR GHOSH: I am surprised. I
happen to be one of the originators of the so-
called Community Project and I know a great
deal about it.

The other field of economic activity of the
Government to which I wish to make a
reference is the large-scale industrial
enterprises in the public sector. Take, for
instance, the steel plants of the Government.
You set up three huge steel plants which are
basic industries which we must have. It should
not have normally cost any government or
competent industrialist more than Rs. 150
crores into 3 that is Rs. 450 crores plus Rs. 50
crores for the special expensive
equipment and
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machinery for one of the three plants at
Rourkela where we are having a hot strip mill
and a cold reduction mill. Altogether, it is a
job that should have cost us five hundred
crores of rupees. By the time we complete the
job, the Finance Ministry finds that the sum of
Rs. 500 crores has become Rs. 700 crores and
the sum of Rs. 200 crores represents the
incompetence of the Government machinery
through which we use our precious scarce
resources. Now, I would like to ask him this
question. If you need Rs. 200 crores to pay for
your incompetence, what right have you to
ask the Indian people to pay the Rs. 200
crores . . ,

(Time bell rings)

Sir, 1 have been given fifteen

minutes.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): Ail right.

SHRI SUDHIR GHOSH: It is not only this
initial loss of Rs. 200 crores due to the
inadequacy of our Government machinery.
There are other losses on account of this
wastage and it is going to affect our economy
very dangerously. I think it was Mr.
Santhanam who tried to draw the attention of
the House to the delay in receiving a return
from the huge industrial investments that we
are making. In the winter session of this
House, 1 asked the Steel Minister a very
innocent question. I asked him what the cost
of producing a ton of steel was in these three
steel plants. He cheerfully read out some
reply, obviously written by some civil servant,
and said, "Well, of course, it is impossible for
anybody to calculate what the cost of
producing a ton of steel is because we have
not completed the steel plants yet". So I asked
him a further question, "Well, you have
offered to pay to the Finance Minister two-
thirds of Rs. 440 crores. It is a part of the
surplus to be contributed by the public
enterprise to the financing of the Third Five
Year Plan. Two-thirds of Rs. 440 crores are to
be contributed by these big steel plants,
roughly Rs. 250 crores in five years'
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time. If a man does not know what the cost of
producing one ton of steel is it is very difficult
to know how he calculates the huge profits
that the plants are going to make out of which
he proposes to make a provision of Rs. 250
crores." Well, he said, "After all, this is only
an estimate." It seems that he did not expect us
to take the estimate seriously. As far as I can
find out, last year these big steel plants made a
loss of Rs. 2£ crores, and in the next five years
it is extremely doubtful whether they will
produce even one rupee worth of profit, and if
these big investments—Rs. 700 crores—fail to
produce any profit at all, I do not understand
how the Finance Minister is going to get from
his colleague the Steel Minister his
contribution, which is Rs. 250 crores. In any
case we have to ask him to find out from the
Steel Minister how much of this contribution
is going to be real and how much of it
fictitious. It applies to the whole of the Rs.
440 crores, surplus from the public sector
enterprises, and I very much hope, when the
Finance Minister replies to the debate, that he
will tell us something about what is the actual
amount of profit they will be able to-make,
and how much of this contribution is real and
how much of it is fictitious.

General Discussion

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) You have already taken
eighteen minutes, Mr. Ghosh.

SHri SUDHIR GHOSH: Well, T am

concluding in a minute or so, Sir. Now, Sir,
behind it all, of course, is the problem of
organisation, and many of us in many
different ways have tried to persuade the
Government to face up to this problem, but it
does not seem to produce any result. Some
time ago—I have not got the time, Mr. Vice-
Chairman, to go into the question of the
details of this problem of organisation—a
committee was appointed under the
chairmanship of the Defence Minister to look
into the question of the management of the
public enterprises. I do not know why the
Defence Minister had to preside over
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(Shri Sudhir Ghosh.] it because, as far as I
know, his knowledge of industries is not very
wide, and the only industry with which he has
so far been associated intimately is the jeep
industry, and not very successfully either.

Now, only one last remark, Mr. Vice-
Chairman. Our very respected senior
Member, Dr. Kunzru, while making a

reference to the Budget of the Defence Ministry.
drew attention of the House and the country to
some very serious things, namely, the demo-
ralisation that is taking place in the Indian
armed forces under the auspices of
our present  Defence Minister. To
what Dr. Kunzrusaid I  would like
to add this one word, and that is that I have
heard from an authority whose integrity is i
unquestioned that the Defence Minister had,
some months ago, entered into an agreement
with the U.S.S.R. Government about supplying
a number of transport planes, which are now in
this country, and are operating in the frontie
areas of India, where the Chinese are sittin
opposite us. A part of the agreement is thai
these  transport planes are supposed to be o
such a special nature that only Russian pilot:
ecan fly them. Indian pilots cannot fly the
and, therefore, we have to allow the pilots fro
the U.S.S.R, to operate these planes in the
areas where not even you, Mr. Vice-
Chairman, or I, will be permitted to go for
security reasons. [ am told that in these frontier
areas no Indian citizen, not even Members of]
Parliament, are allowed to go. I do not
understand,  therefore, how the Government
can enter into such an  agreement with
another foreign Government. I do not doubt
the friendliness or sincerity of the U.S.S.R.
Government at all. I am not suggesting for one
moment that the Russian ~ Government has
not been friendly to wus, particularly in
the matter of our difficulties with the
*Chinese Government. But that is another
matter. No independent “sovereign
Government permits this
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sort of thing, that planes are allowed to be
flown by foreign nationals in that kind of a
sensitive frontier spot, and where the nationals
of the country are not permitted to go, on the
ground that these planes could be flown only
by Russian pilots. If it is true that Indian pilots
have not yet learnt how to fly these planes,
surely it could be arranged with the Russians
to train our pilots in some other part of India.
They could fly from Madras to Bangalore and
Bombay and so on, and our pilots could learn
how to fly these planes, instead of entering
into this kind of arrangement with a foreign
Government in such a sensitive area. I think
the House has a right to demand that the
Defence Minister should place on the Table o,f
this House a very frank statement about the
actual details of the agreement, because we do
not know the facts. All that I wish to add is
that we would like to know what is the nature
of this agreement, and whether what I have
said, namely, that the Russian pilots are flying
the planes in the frontier area, is true or not.
We want a frank statement from the Gov-
ernment.

SHrl  T. S. AVINASHILINGAM
CHETTIAR (Madras): Mr. Vice-Chairman,
before I take up a few points, I would like just
to say a word about one remark which fell
from my hon. friend opposite, Mr. Ramamurti,
and another from the last speaker. Sir, my hon.
friend, Mr. Ramamurti, made very much about
foreign investments—not that we in this part
of the House are not aware of the dangers of
allowing too much foreign investment in this
country. But we have to choose between two
things. One is we want rapid industrialisation
and development of this country. We cannot
wait for it indefinitely, and the next five or ten
years are crucial to the development of this
eountry. Shall we wait eternally till we mint
our own money, or take the help of other peo-
ple in making this development? That is the
point before us, and we have decided to take
help from whatever
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source it comes so that the development of
this country shall be as quick as possible and
so that it can be completed as quickly as
possible. So there is not much in this
argument that we are taking help from foreign
sources. We are, we are out for it.

Referring to the last speaker I would like to
refer to only two of the points that he made,
with one of which I agree and with the other I
disagree. I am very sorry that I cannot agree
with what he said about Community
Development—maybe there is much scope for
improvement; we have much to improve in
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almost everything that we do, but to say that
all the Rs. 200 crores is wasted is unthinkable
by me. Going round the countryside and living
there I think that is the only department today
which is in touch with the people. All others
are far away—may be there is very much to
improve in its activity.

Secondly, with regard to Government
undertakings, Mr. Vice-Chairman, I think it is
a matter which we should deeply go into. We
find that some Government undertakings,
Sindri for example, are working at a loss. The
imported fertiliser of the same variety as
produced at Sindri costs less than the Sindri
fertiliser at Bombay where it is imported. That
is the information that I have been given. Why
should the cost be high here, <specially when
the labour in this country is not so costly as in
foreign countries?

Another question I would like to put, about
which I do not know very much but I have
heard. Is the pig iron, which is being produced
at Rourkela, more costly than that produced
by the Indian Iron & Steel? Is that true? I
understand it is true. If so, how ia it that a
factory, which is a Government undertaking,
is producing it at a greater cost than that at
which an Indian private undertaking is
producing it? I am also told, Mr. Vice-
Chairman, that Rourkela iron is more costly
than imported iron—I am speaking subject to
correction. If in foreign countries such
undertakings cost more, there is
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some reason for it, but the contrary ia case
with our Government undertakings here,
which are situated at places where the raw
materials are available nearby and where the
wages paid are certainly much below the
wages paid in foreign countries, and many of
them, I believe, are overcapitalised. We are
not getting our money's worth.

(Interruption)

The Deputy Finance Minister will keep
quiet of he does not understand.

What I am asking is this. Have we gone
into the method of the cost structure of what
we are producing, and with the investments
that we have made, can the cost incurred at
every stage be justified? A parliamentary
committee went "there and examined these
matters and they came back with a report
saying that money was being wasted. I say,
Sir, it is not too soon that we are going to
appoint a parliamentary committee to go into
this state of affairs.

[MR. DEPUTY CHAIRMAN in the Chair]

Mr. Deputy Chairman, we are told, and I
believe there is truth in it, that we have
increased our national wealth by 40 per cent,
and we are also told that the per capita income
has risen by 20 per cent. It was suggested that
a committee should go into the matter to find
out as to where that money is. The Finance
Minister's taxation proposals affect the people
in general, and he should find out as to where
the 40 per cent, increase in national wealth has
gone. The taxes must come from out of the
people who made the profit. To me it is very
clear—Iliving in an industrial city—as to where
the profits lie. In a developing economy the
profits go to the people who produce them, and
especially where private industries are situated,
they go to the industrialists. To my mind it is
very clear that a large portion of this profit has
gone to those people who are responsible for
production of wealth. Now, the question lIs
what portion of the tax pro-
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[Shri T. S. Avinashilingan Chettiar.]
posals falls upon the people who have
really earned in these First and Second
Five Year Plans? I have been told—I
have not myself calculated—that fc very
small portion of the burden of these
levies of Rs. 62-63 crores falls upon that
strata of economy which has profited by
this Budget raise. You have reduced this
25 per cent, development rebate to 20 per
cent; that is about the only thing that
affects them.

About the other taxes I do not know
since I do not have the figures to cal-
culate, what percentage of profit arising
out of these taxes has gone to them. We
know that today if we float a mill, we
would require about a crore of rupees or
even more sometimes. We know that
money will be forthcoming for that
because there is capital formed. We want
industries to be encouraged. But we also
want at the same time that those people,
who have all that money, should be taxed,
and not those who cannot bear the burden.
I do not mind tax on radios. But if you tax
kerosene, it hits the poor people.
Similarly, there are other item* of tax
which will hit the poorest people. I can
say that most of the benefit of the 40 per
cent, increase in income has gone to the
higher income groups, and all our
attempts at taxation must be on those
people who have had a great share of
these higher incomes. I hope that before
the next Budget the report enquiring into
the distribution of this rise in income will
come before Parliament.

Now, Sir, I would come to under-
takings by private industrialists. Here is a
fact. We are producing Sugar. To us, in
India where the wages are low, our cost
per ton is Rs. 700 but the imported sugar
costs Rs. 400 per ton. May I know, Sir, if
we have ever gone into this question?
Has the Finance Minister ever gone into
this question as to why in our country
sugar costs so much.

Then, something more happens. We |
are exporting sugar and selling it at '
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Rs. 400 per ton, making the consumer
pay for this loss. I am not saying
something which happened far back, I am
saying something which is happening
even today. The question was answered
just two days back. This is true that the
consumer pays for the export of sugar.
We get foreign exchange but the
consumer of sugar pays the money. Why
should it cost so much?

I come to another question, that is, about
motor cars. Sir, if there is anything over
which the consumer pays the greatest
subsidy, it is on motor car. Even today,
what is the price of an  imported motor
car? We have banned the import of
motor cars so that our  cars are able to
sell.  But what about the efficiency of
these cars? Previously, we used to think
that at least for the first three years it
would not require repairs, but  within
six months of its  purchase India made
cars go for repairs. It is almost the daily
experience of those who have motor
cars. With great difficulty one gets
oneself registered two years in advance
to get a car. Now, the consumer pays one
of the biggest subsidies to motor cars.
Why should it be necessary to pay so
much? What is the reason for that car to
be manufactured at so high a cost?

Let me come to another question. The
Parliament is always faced with such
things. There are rumours—if the
rumours are true—that there is a proposal
to have a State undertaking for the
manufacture of small cars. I do not know,
Sir, who makes these plans and who takes
these decisions, but I should think that
more than the mere fad of it, the
economics of these things should be
studied. T am not sure, Mr. Deputy
Chairman, whether in this country, when
we are in need of every rupee, we want
such an undertaking. We want that all the
money that we receive should be properly
spent.

I do not. like to mention names. We
ask everybody else to tighten their belts.
We ask them to make sacrifices
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for the future of the country, but certain
questions have been put and certain
discussions have taken place in the other
House, which I do not want to repeat, that
extraordinary amounts of money are being
spent for the convenience of certain officers.
Is this true? If it is true, we are not justified in
levying these taxes at all at this time.

SHrRI BHUPESH GUPTA (West Bengal):
That is the cost of the belt.

SHEI T. S. AVINASHILINGAM
CHETTIAR: Sir, we who have to go to the
common people to justify all these taxes that
we are levying upon them, it is for us to
answer these very questions that are being put
by us.

It is not my purpose to take very much of
your time, but this much is true that in a
developmental economy prices always go up.
It is something inevitable. It is inevitable that
the prices of certain articles should go up. But
rise in prices is not governed always by one
reason. It may be due to shortage, it may be
due to inflation, it may be due to many other
reasons. But it should be our purpose to see
that the rise of prices in any economy should
be on such articles which are not used by
everybody in the country. If food prices go
high, then everybody is affected. But if the
prices of motor cars go high, everybody is not
affected. If the price of radios goes high,
everybody is not affected. I do not mind if
there are fewer radios. The less noise they
make the better it is, and I will welcome it. So,
Sir, in our economy, in our taxation measures
it is up to us to see that only there is that rise
which is inevitable. If the circumstances make
such a rise inevitable, it should be only to an
extent to which it is inevitable and the articles
which are essential for everybody should
register as little a rise in price as possible. Of
course, I do not mind larger taxation on luxury
articles, any amount of taxation.

Sir, before the next Budget Session, I
would like to get report of the expert
committee showing as to how this rise
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in income has been distributed. Ther* should
also be an economic survey which will help
us to understand the incidence on various
kinds of taxation which fall upon the lowest
people and which fall upon the people who
can bear that taxation. Then we would know
whom to tax, which taxes warrant an increase
and which warrant a decrease.

Looking back to the last two Five Year
Plans, I think, Sir, we have done well. I am
not a pessimist. I am not one of those who
think that whatever we have done is wrong. I
am proud of the effort that this country has
made during the First and the Second Five
Year Plans. We have achieved much. We
would not have achieved it had it not been for
these concerted efforts. Things which we
could never think of manufacturing in
previous years we are manufacturing now.
The skill has gone up. Confidence has gone
high and all sections of the Indian people
today feel confident that they can do a great
job which, in my opinion, is perhaps the
greatest benefit which these Five Year Plans
have given to us.

At the same time, Mr. Deputy Chairman,
there are certain things which we should learn
from these two Five Year Plans. Wastage has
been there and we have not been able to
devise ways and means to avoid this wastage.
Our number of officers has gone very much
high, and it is time for us to appoint a
yardstick committee which will go into this
question. No officer, who gets under him an
Under Secretary or a Deputy Secretary, is
prepared to give him up. I say, Sir, we must
be able to go into these matters and that is the
job of the Finance Ministry. On the one side,
he should be able to boldly get the proper
money required, and on the other side he must
keep a watchful eye in all directions to see
that the least is spent and the' most is got out
of every rupee that we invest.

SHRI HARIHAR PATEL (Orissa): Mr.
Deputy Chairman, the Budget speech of the
hon. Minister is supposed to be based on the
economic survev
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[Shri Harihar Patel.] and I will therefore,
before speaking anything about the hon.
Finance Minister's speech, say a few words
about the economic survey. I wish to express
my appreciation of the survey report for the
year 1960-61 which appears to me to be a
frank and realistic survey. If one goes through
this report and the statistics given there, one
will learn how our Plans have been ineffective
in their consequences. They have not produced
the effect that they should have. You will find
there has been no steady or continuous rise in
the nation ;1 income in terms of the 1948-49
prices. You will find that in 1956-57 our
national income was Rs. 11,000 crores. In the
following year, 1957-58 it came down to Rs.
10,890 crores.. Taking into account the per
capita income, you wiH find that in 1956-57 it
was Rs. 283-5 and in the following year it
came down to Rs. 277-1. Again, in the year
1958-59 tlie per capita income was Rs. 293 6
and in 1959-60 it came down to Rs. 291-3.
Next, let us take the figures of food
production. You will find that in 1956-57 our
food production was <5875 million tons and
in the next year It came down to 62-51 million
tons. In 1958-59 the food production was 75-
50 million tons and in the next year, 1959-60,
it was 71-75 million tons. The same is the case
with the production of non-foodgrains also,
except in the matter of sugarcane. In this
matter of food production, I would like to
invite the attention of the House to one fact. In
the year 1954-55 the food production was 66-
96 million tons and this was regarded as exces-
sive of demand and so some exports were
made that year and the import of foodgrains
also came down to half a million tons. The
price index in that year was 86-6. In the year
1958-59, as 1 have already stated, the
production was 755 million tons and in the
next year, 1959-60, it was about 72 million
tons. But the price index number for October
1960 was 127. What is the explanation for this
discrepancy? With less quantity of production
there was a lower price index and with
increased food production  there was a
higher
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price index. I have not been able to
understand this thing and I think either the
figures are incorrect or in the year 1959-60
the increased production was not available to
the consumers. I would request the hon.
Finance Minister to explain this.

The wholesale prices of food articles have
been continuously rising. In 1956 the figure was
99-0 and in 1960 it has risen to 120-3.
Similarly, prices have also increased with
respect to industrial raw materials. In the case of
manufactured articles also, we are told , there
has been a rise of 10 per cent. Thus we find
there is rise of price in everything..

Sir, the very purpose of planning is to
secure smooth and ordered progress. What do
we find? Is their ordered progress that we
wanted to see? In som, years the prices ar,
going up In some others they are coming
down.

Regarding employment position also it is
clearly stated and admitted in the survey
report that the creation of new employment
opportunities during the Second Plan period
has, on the whole, lagged behind the increase
in the labour force. The number of applicants
on the live registers at the end of December
1960 is 6,06,242. We are told repeatedly that
all efforts are being made during the Plan
periods, to fulfil the Directive Principles laid
down in our Constitution. But are they being
actually fulfilled? If we really make a survey
of the effects of the Plans, we find there has
been signal failure. We "have invested money,
but the results have not followed.

With this background in my mind, I am
really shocked to find unwarranted
complacency in the hon. Finance Minister's
speech, where he says that the last ten years
has been a period of striking development. He
also says that we have succeeded in creating a
new dynamism. He feels that our First Plan
has been fulfilled satisfactorily. I do not feel
so. Instead, there is much to show that
contrary is th«
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case. There has been lack of administrative
efficiency. There has been wastage and it

seems our investments in many cases have,
been infructuous. The hon. Minister made
reference to our public enterprises and he
hoped that these industrial undertakings
would contribute to our revenues to a great
extent. But what is the real picture that we
find?  You find that up to the year 1950-51
our investments in industrial ~ undertakings
came to Rs. 334 lakhs. During the First Five
Year Plan our investments were Rs.
4,840 lakhs and by the end of 1957-58 our
investments in industrial undertakings totalled
to Rs. 24,223 lakhs and we earned a profit of
only Rs. 103 lakhs on this  amount. Up to
the end of 1959-60 our investments
equalled Rs. 5,055 lakhs and on this we earned
a profit of only Rs. 101 lakhs.  This means
that the profit was less than that of the
previous year.

In the case of departmental undertakings
also we find that in the year 1957-58 we
earned a net profit of Rs. 36 crores and in
1958-59 also we earned a net profit of Rs. 36
crores, though the Revised Estimate was for
Rs. 39" crores. In 1959-60 we earned a net
profit of Rs. 48 crores and in 1960-61 the
Revised Estimate was Rs. 42 crores. That has
been reduced. In the year 1961-62 it fell to
Rs. 47 crores. We earned more in 1959-60
and in the following years we have got
reduced incomes. This is the state of affairs
of our industrial undertakings and
departmental undertakings.

Looking to the statistics given 3
P.M. in respect of the Indian Posts

and Telegraphs Department, I
find, Sir. the expenditure has been
rising beyond proportion. In the year
1956-57, revenue for Indian Posts was
Rs 32,74,59,000 and the expenditure
was Rs. 31,41,97,000. In the year
1957-58 revenue increased to  Rs.
34,87,88 000 and expenditure rose up
to Rs. 36,87,36,000. In the year 1959-
60, revenue was Rs. 39,22,06,000 and

expenditure ~ was Rs. 38,42,83,000.
The increase in expendi-
ture has been beyond  propor-
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tion.  There has been loss  on other heads
ai?o.  Now, we are being repeatedly told by
the hon. Finance Minister that we have to
sacrifice, that we must have restraint on

consumption and that we must have the wil-
lingness to go without many things for the
future. Is it not the purpose of planning to
secure the maximum utilisation of our
investment and reduce such sacrifice to the
minimum? What is being done in that respect?
We do not grudge paying more and we do not
grudge a few more investments but if those
investments do not result in raising the standard
of life which is one of the directives given in
our Constitution, then is the pur. pose of
planning fulfilled? @ We  had been saying
repeatedly in the House that there has not been
the desirable progress :n our agricultural
sector. Industrial development and agricultural
development should, as a matter of fact, have
gone hand in hand together but if we review our
past, we would find that there has been some
progress in the industrial sector; we have some
big undertakings but in the agricultural

sector, the picture there is very dark and
we have not got any  glimpse of
the nature  of  the efforts  made by the

Government to increase our food production.
Unless the two sectors, agricultural and
industrial, are developed side by side, the
development will be lopsided and we will
be faced with a lot of complicated problems.

In paragraph 28, the hon. Finance Minister
has said a lot of things about prices and he has
also said that all efforts will be made to keep
prices under control but this is only a pro-
position which is being more often repeated.
No positive step; are being taken in this
respect; at least, we are not told of any such
steps.

Kegarding the tax proposals, it Is said that
the proposals have been made with a view to
securing the eco-nomic objectives. Higher
revenue and increase in the per capita income
are only paper figures; in actual fact we we do
not find anything like that
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[Shri ~ Harihar Patel.] barring the
mathematical calculations. We do not have
any glimpse of any such benefit and it is
widely felt that the social purpose is
completely forgotten. The tax proposals will
admittedly afreet the poor people in various
ways. The levy on betelnut, tobacco, etc., will
certainly affect the standard of living. The
hon. Finance Minister himself may have ng
liking for tobacco or betelnut but the fact
remains that people have been consuming
those and to teach the people ethics on
morality, such taxes should not be imposed on
goods which have entered into thein
necessities.

There is also levied an import duty on
machinery and components. Components are
imported from outside to produce machinery
here which in turn will help greater production
of things and a levy on such components arid
machinery should have been considered
inadvisable. The levy on spirits and wines
could have been more instead of the tax on
betelnut and tobacco. I think a little higher rate
could have been levied on wines and spirits.

Regarding the duty on tea, it has been
explained that we have been facing difficulties
in the export market to remove which the
export duty has been reduced but
simultancously the excise duty has been
enhanced on loose tea and the reason
advanced is that we should have some restraint
on consumption. A few days back I read in a
newspaper that in India production of tea
could be divided into four divisions and that
export of tea is made by two divisions while
internal consumpton is met by two divisions.
In the face of that fact, how does this
restriction of consumption of tea or the levy of
an excise duty on tea help export in any way?
This is simply taxing the consumers and has
absolutely no relation to export promotion at
all. Similar is the case so far as kerosene oil is
concerned. It is said that we have a lot of
improvement in the standards of living, that
the
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consumption of kerosene oil  has increased in
the country and that as the internal
production is  unable to meet the demand, a
duty must be put on kerosene to deter import
from outside. I do not think, Sir, we have as
yet reached a standard of living, what to talk of
improvements in the standard of living. We
may be importing or producing internally, but
a thing which affects our standard of living
and is a very important item in our standard of
living should not be  so light-heartedly
taxed as to hit hard or reduce the standard of
living.  In the Constitution also, it has been
laid down as a duty of the Government that
it should secure a decent standard of living for
the people. Such being the case, when certain
standards are being attained, there should be
reluctance on the part of the Government
always to affect that standard attained in any
manner but the hon. Finance Minister here
says that he grudges any improvement
in the standard of living and tax proposals ar,
being made to that effect. = The duty on
diesel oil will affect transportation costs and
prices will rise still higher.

Then, Sir. I would like to say something
regarding the concluding paragraph of the hon.
Finance Minister's speech. An hon. Member of
this House has read very high hopes in it and
he has really praised this concluding paragraph
but I do not find anything there to agree with
him. This last paragraph is in fact, to me,
indicative of a spirit of diffidence That last
sentence, 'W, dare not falter at this crucial
stage' and the other things contained in that
paragraph rather go to show that we have no
grip over th. Plan; we are merely groping
about. We raise our revenues and we raise our
allocations as a routine matter of mathematics
and then say that unless we do so there may be
some danger. It amply gees to justify the
criticism that the Swantantra Party leaders
have often been making that we are caught up
in the Plan. If our Plans are based on sound
principles, one Plan fhould



2649 Budget {General)

lead to the other and there rhould not be any
difficulty in raising reve. j nu, as well as the
allotments. But because it is not so we have
always to feel like this. In fact, in the eco-
nomic survey it has been pointed out p, that
the real task at the present" moment is that
the investments undertaken have to be
completed economically and as early as
possible and brought into productive use but
Ihe hon. Finance Ministry has not dealt with
this question in his speech at all. He has not
referred to Government's failure as far as
the implementation part is concerned. We
would have been glad to be told of the steps
that are being taken by the Government to
increase efficiency and reduce unnecessary
expenditure and that would have helped us
as well as the people to b, hopeful about the
future. We see that the expenditure on
administrative services has been rising
inordinately and expenditure on police has
been rising beyond proportion. Looking to
the statistics about the cost of collection of
taxes you will And that the cost of
collection is beyond proportion; it does not
have any bearing on the increased revenue
from taxes. These ar, the things on which
the hon. Finance Minister should have
concentrated and he should have informed
the House of. the definite steps being taken
to reduce the increase in wasteful
expenditure and assured the House that
necessary attention will be paid to
implementation. We find nothing to that
effect and I am not inclined to congratulate
the hon. Finance Minister as others have
done, saying that he is either courageous or
frank.
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ar T oot f gy By fortz @
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FA Od W= Od AT awE §
afil € a4 gz Hfsd, I AT
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AR e ®, AT {, WT gAA
¥, o1 i 27 a7 I Fq 9 1|7 FT
b A frmaeand & 97 3% a0
AT Wit WTEHY 97 9307 | §HY AR
wrgd aserfa 97 Zgw oy faar @
Wi ey A wEs Am| §oAw
ofgar ¥ o R Tt Ao oA
¥ ) Bow, uF eziw & v fae,
M oA wEa 3 aia wEel
HTH! §T A9 QT AT CEWA FA
¥ il 9 GTIAEH q TEA G GIET
xyere &7 fe=ay I1@1 97,98 § %o 54 qH
¥ wyAr qr, Wt A daF & 3w aw
1 %0 &Y 99 Y M AT 9@ ¥ Fo A
qare ¥ faw wr ¥ wE W AT
3897 AT far wr 21 W g owd
s g7 fawet § s € of
a fifwe ) wEa ¥ owsr anr fawe
®T HTEI SR F 9 g |
Q1T JRT &2 § g 7 o 2w g7 oz
fawelt maq, =T a¢ § fawsr gni

THT Al
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[#t car? avg & i)
A g waw Wy fasdT & Hyar 1w
W wa1A ¥ Uw ATE W §08-
fegasr usagers &1 ara sz §, g2
Ay wfazal WY ITHT AT H X903
€ are ¥ ey § W gEd ave -
difram ¢ i aa ¥ aRe § A
e Wt § 94 97 dw owma 2
AT, T TCE KT O A A0S
g% faas om T | gmd
77 9 vt F dn i wrd ifaew
gl ¥ 1 mi qwE gTwA wid A
agf @Y a7 # =W S, o=, A
Er-7ET A9 F AT W TT6T AT AT ¥
ot & #fifon | 2EY T A O A
F\ are A 7 e 41, g1 A
qF 73 &7 s @y & 1 g9 & <rfag,
o ¥ faar o 92 @y, aE e AT
g7 faa @ ¥ 1 wtanrifer amnd
uTEd g # B, qz ofewnie &
wrurrifzr gt wEt ot #
TR T A WA qYA2 ¢, TAY 9T T AW
sifefeafor &2 @ ¥, @7 gawr
TR Ze T AT ?

(et ) slarad - -l ot
! a wﬂuwg‘_,non,o
bt ol (B e A kel e
| Rt
T[of gwo wwo AWl (Fw
o) 7 ot 9T o vy S A B 7
fah dwq 7d ¥ & wow At agq 7 |
T R ww sim  mfea’
AT AT wA A
7o A F A faew wcafag
w9 A AL 7 T F, A Ay ¥
g wat € 97 F, frgar g Ak
¥l F AT T Agd, aggEd & A f

R | AT G w9 A AR A A

" +[ 1 Hindi translation,
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dqa, drzd ft war dq, Wemtew @
i i, FfEm IaF! g a7 v At
qz T g A amwaRt e
A8 1 i A e A s g
fram qan &, smeEE o aEr o
uF qET ¥37 9 f¥aw=E ¥ w8 a7
“Srafren” w1 f@% 5@ wmr | wEw,
T AT I AWM TF F, T FAT AT
% wwgdt mwaErdt v &, 4 @
aRnEr F IFw F  wmd 9 oA
viafma safefm 97, Pl
gefoam it fiat 72 29 amar 78
fie sarmrfeat 1, gameEd &1 HATE-
QI &7 qYar o w1 3 A S
€3 977 £ g AR TER A d
o ST & saEr arwtor $30
¥y asg @ e ara s s oA
G R R AT w6 2 A3 Ay
ATHTARTT | 4T A7 i § 3% T¥
il § I¥ T G T §, A7l 0.
A feedt ar at wifn £77% ¥ 0¥ a6
] dar &Y q=1 TFaT ¥ TR oATE X
w8 1% wit @@ g R W@
fear &1 ama—fram st wax
&forr oyt for 3 fe s
T3AT & A TEL wdT Ay e g &
TE | UF GEEEd W9 Ad 9T
faardi WY st & weew, mit @ AW
% opgdt fasm 1 aeA d, T ™
T F AR 44 HE AHFE WY qAT-
it Farw AE wr a%ar ¥ A
HgwHi § Feq wy FfI0 | owEAT
wdd fafaet & o qe2s g B, ame
qrAAISr &, fro #=5qe o § o1 Fe2w
g, e % Sfam | WA wr
WIAEAT & Srad g2 Aqare fe g | |
MmAaf ga ag v ¢ fea @
T A% Twe ¢ 1 faa1 avg @, fer fewr
wifedt & svar @A & 0 7 9w
AP WA TR G 7 9 q
wgur & Eaee § w6 gar awr @
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nfsrrre e e 238t wreedY o1 ot
TR AT WX

Y ZATX qe% © eI e At
o dftfaa 1 3 wver fpmar Gz w2 2,
I WIT 1T T A7 ORIl oy aan 87
wa¥ @mr 3fad et w7 ser
Mt o B afe agr €= o o A,
aY7 w7 9rTR IS qE 9rAedr
SEITET AT S sifaa wr ¢ 7 gafaa
qwzar gfF o @ a0 At
et 1 T a6 st #ifad,
R T FT AT ey § | zAr dw @
fraa 1 @F aommeEre § o Armar
G&r 7 vy Gar & § WY g W
W oadt ] Y W WA AR
® ST Y WHIAT 47 9ar "E
wifer %1 7 G WA (@ 997 a9
qee ¥ foemr faar gar s7ar § saa
AT AMA ¥t T w1 e, 3 g
o1 QAT AT 43 A 9 QTR
F¥q o & I TR gAY | wfea
w7 w7 A § fr goere adw s
¥ I wmaR dw oqd ar o 3,
fraer adrar az t @ b 5 @ gee
g1 2e¥ wrg fafan A% fooar war
JWT ¥ | T waT Ag grn R am
FITHA A TET WX NG | FIHA
e 9F N 2w ownA X qe wT
greem # edr gt s e |
ST EETL EE & sewer e gt
2, a1 @R g AmAd e & S
grit 91T 956 oF gyt & odt g )

i AR A % "W W
oA FOF TT A % oy fxar B
ary T AL AT F AKD, A7 qIwt
Tt wam £ 7zt 7 At avg % fea
AT WY g v § 0 wrw
Foot Fr gy ¥ iR aR AT
T QraTr TgAra § dYe A g3 N
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77 wrdrs @Y, IR faemw wnar
v ¥ yifr zzrx & W weae
T AT ® ww oA B, THE S0
o7 v A ¥ dew oy e
CIREERCIRERLE s e L T B R 10 i1
& uraiar &1 0 0 77 § 17 o7 fam
o owe wir g o aifad e oen
T e wswrwa f 7 w9 gy
w77 % o Zw (% qew § W
AT wEgd & Wy ot g q owr
ARIAA ™ Q1 qrafaed @31 7 A 1w
urT wiR aaral o g aadret
A FEA A7 7 TG A § AHIAITE
wTAH TG FT TFA & QYT 7 x7® faaw
wi o o T v § )

T FA 97 A Zqw Wy faar g,
foma ¢ Tt geEy 97 A0 a9
eI 1 w9d Jt faz oy wfimr &
3o afaed 9o fear & W@ A yew
el AFEA SgEm O T 8 0w
R T f TG |

(Time bell rings,)

d @, ¢ Wy b fag
U RO ARl LR
21wy wfyy 1+ F amfaee @t 6
feddz won § 9 9 9w s s
CeR R -8 o

st Foaaridfa o a i

At en? ww il mfwa’ gt
T B TX W AT R, A qw4 N
% A geAaE wx fawar §, gad
qw FTrars @, fadt og feargw §

“External assistance for imple-
menting the projects in the Plan
(in terms of disbursements—the
authorisations will have to be
larger) has been estimated at Rs.
1,900 crores. Further assistance of
the order of Rs. 700 crores will
be required, partly in the form of
components, intermediate pro-
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[4r et s &4 arfe’]
ducts etc., and parL!y by way of
refinancing of the external obli-
gationg maturing during the Plan
period.”

a8 TFu foar w7 3,80 WOW
579 grfY & | A Swafte g ¥
forg oY s @z wfes g o
d@dr A o7 7w F o ot @
wrT gY 9 TFR 7 qYe TTe ¥so
¥ @A foe WUE T gAY
fofrze #1 v & mfaa w7 q, @
7w s Fo= § 1 7w (7 E 1 oo
YO U N Y T A e W
igare fggeas o1 ven w3 1Yo
FOW 697 1T § | K 130 Wiy
W17 & qEaAA A AT ®Y W 3,300
Y 597 AT & | (A wAvAT WY
2 5 g7t HITT QU ATGTAAT €T
NYAI= Y, 48 FT 7,079 . o=
Frrw 20 frweas, w9 (eiy mw R
§99 A AT owT ¥ A gee . e
wore faaa A w2190 §Y wpq i
# 0 ol et o F 323 I FOW
T gA A 3 FUY 33NE
w7 €77 Y &1 af agrgar ofas ¥ o
wa @Ay 4z TAr AT ¥ fe oA &
FIAOAT AT &1 L9 FUY AT47 q
o1 WY T 7 Y 1 AR 5997 *fee
& o F | T A aga AT I A
qenaR F ez OEfTAT BrEETe
gizn, Zfaww qfvas &m Fzrda
veurfr € w5d ¥, 7y mfes aqf #
©rF wrq gAY w9 9 W XEq fE
To% & A AT 2 ¥, IFH I W
wewt & & afaan & qis qeR| K HE g
sy fia grTs 90 7 faar 8 ) wafag
FHYO W A4 A AN AT AT AT
Ew! ‘| 'tsre"rirrgi?l‘!m‘fﬂlﬁm
1 ox @ fafeedy @ 0T g
A 4rA §, W g ReEdy qrar ®
A T AT & | A Wi &
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YeF AN AT A § IEqgw W
QTET T T AT W @ § ) W
RACHHT F F80 § 14 gAazq & Wi
W oWd g fF ot ww oW
R AT T A FLATA G | g aE A
W9 Qi Al aF F fAg 0w gmew
27 T G & W IART (A A G |
WIY T GART § (7 37 a9E 4 191 qw
AATHE §T FH FT, AH AT IAHT
Q% TG & 909 909 «1 G § |

SHRI M. R. SHERVANI: Mr. Deputy
Chairman, Sir, I most sincerely
congratulate the Finance Minister and all
those who have assisted him in
preparation of the Budget. It is not
difficult to criticise this Budget or any
Budget because there would be a few
thingsi, a few proposals which will not be
liked by somebody or the other. But a
Budget has to be viewed in a large
perspective and taken as a whole and in
the context of the conditions and
circumstances existing in the country.
Viewed in this light I have no hesitation
in saying that this is the best that could
have been done. Particularly gratifying is
the fact that a large deficit of over Rs. 60
crores has been covered without putting
unbearable strains on any one section of
the people. The taxation proposals ar,
indeed very well spread out. Ther, was
some criticism that the rich have not been
taxed enough or that the corporate sector
could give more revenue. Tax the rich—
and tax them further by all means
wherever possible—but the sooner we
realise the better it would be for our
nation that the resources required for the
national Plans cannot be met by only one
small section of the people. All of us in
every walk of life have to contribute to
our maximum capacity— whether we are
rich or poor, capitalist or common man—
if we really have ambitions for the
prosperity of the nation ,nd the fulfilment
of our Plans. The revenue from direct
taxes is a very small percentage of the
total revenue of the Government. It is
only Rs. BO crores that wa getM
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direct taxes from all excepting tht corporate
sector and Rs. 140 crores we get from the
corporate sector. And this is the revenue when
the highest level of taxation is 84 per cent, in
the case of the individuals. How much can
you raise it? Make it 90 per cent.; it will bring
in only a crore or two.

Sir, we cannot raise the taxes in the
corporate sector by more than 5 per cent,
without seriously damaging the industrial
growth of the country and here again this
source cannot bring more than a couple of
crores. But if indirect taxation is increased
even by 5 per cent, it will bring in a revenue
of Rs. 35 crores.

There was some talk about tlie re-
distribution of wealth I do not know what the
definition of a rich man is but if y°** “ke
everybody in this country who is earning Rs.
300 or more as a rich man, we have only ten
lakhs of rich people, that is 0.25 per cent, of
our population. If you strip them of their
incomes and their worldly possessions and
redistribute that wealth amongst the rest it will
not increase the per capita income by more
than two annas per month. This will not raise
the living standard of the rest which we desire
to do but it will add to the number of the poor
people by an addition of another ten lakhs to
their number.

SHRI P. N. SAPRU (Uttar Pradesh); But it
will give them satisfaction.

SHRI M. R. SHERVANI: But it may be a
satisfaction for a short while only but it will
never be a permanent satisfaction unless their
living conditions improve. Obviously, there-
fore, the real solution does not lie in the
redistribution of wealth but in the production
of wealth. [ was saying that the solution lies in
increasing industrial production of the country
and perhaps curbing human production. It is
also a great problem. Unfortunately, the
industrial production of the country is not able
to keep pace with the human production.

[ 13 MAR. 19611
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Coming to the tax proposal*, Sir, 1 have a
few suggestions to offer for the consideration
of the Finance Minister. Perhaps the source 1
hav* in mind has already been investigated —
I do not know. I have in view a duty or tax on
stock exchange transactions on the sale of
shares. If such a tax is imposed, on the on*
hand, it will curb speculative tendencies in the
stock exchanges encourag* retention of
investments and on the other it will bring
considerable revenue to the State. It will be a
tax on moneyed people only. Furthermore, it
will be a tax which will be more or less
voluntary. If I sell my shares I pay tax, for I
sell them for profit or my benefit and I have
no reason to grudge a small contribution to th*
State. If I do not sell my shares I do not pay
any tax. It might be said that such a tax would
be encouraging private transactions. Well,
private transactions do take place even now,
and they can be stopped or checked if orders
are issued to the companies not to register any
shares unless a tax certificate or a stock
exchange certificate is produced.

I am very glad, Sir, that the Finance
Minister has curtailed entertainment expenses.
This step was certainly called for. I must also
admit that the limit fixed is rather liberal as far
as big companies are concerned, but in my
humble opinion the limit fixed for small
companies making a profit of, say, Rs. 5 to 10
lakhs, is rather inadequate. I therefore suggest
that the percentage that should be allowed for
entertainment expenses if the profit is Rs. 5
lakhs, may be increased to Ii per cent. For the
next Rs. B lakhs Ii per cent. For the next Rs.
10 lakhs 1 per cent. For the next Rs. 20 lakhs
3/4 per cent. For the next Rs. 30 lakhs i per
cent. For the next Rs. 30 lakhs J per cent. For
the rest nil. This will, on the one hand, reduce
the maximum allowance for entertainment
expenses from Rs. 1 lakh to Rs. 65,000 and
will bring a. little bit of more revenue to the
State. On the other hand it will give the
companies which are making a
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profit of only Rs. 5 to 10 lakhs a little

bit more than has been __Muie
Budget proposals. A small company, by
percentage of profit, obviously epends
more than a fully developed and well
established company earning huge
profits.

Th© third suggestion with regard to the
taxation proposals which I wish to make
is about the duty on HOC and copper. In
my humble opinion, Sir, this is not the
opportune time to impose duty on copper
and *loc. We are short of these two stra-
tegic materials. Production in the country
falls very much short of demand. We
must encourage greater production.
Further more this will have the effect of
indirectly increasing the cost of brass.
Brass is used to a large extent in the
utensils industry, which is almost on a
cottage industry basis and which is not so
well established and profitable as to be
able to bear this burden. I feel that it will
not make much difference to the Budget
particularly if my earlier proposal of
taxation on shares is accepted. In fact that
proposal will yield some more funds and
will place them at the disposal of the
Finance Minister which he can utilise
either for supplementing the Plan
resources, or for reducing same indirect
taxes where-ever he feels that there is
some justification.

Sir, a study of the Economic Review
that has been laid on the Table of this
House has given me a bright hope in the
future. I must admit that there is no
denying the fact that we have made great
strides and have succeeded in completing
a large number of our projects and
fulfilling our Plan targets. Every foreign
dignitary or expert who comes to this
country goes back duly impressed with
and full of praise of our national efforts
that we have made in the last ten years.
Sir, in this respect I have a suggestion,
that, if possible a statement chould be
attached to the Economic Review giving
the capital outlay of Mch project the
gain* or the profit*

[ RAJYA SABHA J
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earned, the profits expected and th« future
prospects.  Of course, I know that there
are some projects and ther* are bound to
be some where you cannot measure the
gains or benefits in pounds, shillings,
pence. But then you can have a
paragraph or two describing the
indirect benefits that have accured or
will accure to the people. Such a
statement, on the on« hand, will make us
wiser in respect of future
investments—there ar« bound to be
some projects  which, later on, are not
found to be very remunerative either
in  terms of money or in terms of
benefits. Well, they can be abandoned—
on the other hand, Sir, I feel that such a
statement if made known to the people,
will increase the confidence pf the
people in public undertakings and
Government investments. I do not
believe that we should be afraid of any
criticism that might come forward if
such a statement is made public. You
will always find people in any country
who would criticise and criticise almost
anything and criticise for the sake of
criticism, but I have no doubt about it in
my mind, Sir that the efforts that we have
made and the results that we have achiev-
ed can be compared to achievements of
any other country. In public un-
dertakings, Sir, I believe that we have
made very rapid strides.  An outlay of
Rs. 500 crores has been made. It would
not be fair to compare the return received
on the investment of Rs. 500 crores, and
it is because projects involving an outlay
of almost Rs. 400 crores are still under
completion or on trial, and a large number
of the projects completed  with  an
outlay of balance of Rs. 100 crores are not
in full swing. It might be said that ten
years have passed since we started
planning and it might be asked why it is
so. But I can say from my personal
experience that even in the private sector a
small project or scheme worth Rs. 50
lakhs takes four or five years to get going,
and it takes another five years before it
establishes itself firmly. Therefore,
Sir,  when in the public sector we have
projects whose capital outlay i» far
gr»atar

General Discussion
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than Rs. 50 lakhs or even Rs. 1 crore.
They are bound to take longer to
establish themselves and I personally am
sure and am very hopeful thai, if not
now, at the end of the Third Five Year
Plan, and the beginning of the Fourth
Five Year Plan we will have very
substantial contributions from public
undertakings to our revenues and to our
future plan efforts.

Sir there is one more point that I wish to
mention, and that is that in respect of any
project Op scheme whose expenditure has
been worked out and found to com, to say
Rs. I0O, we can complete that work or that
project in Rs. 98 if We are more vigilant
and alert and austerity-conscious, and if
this principle was appli- j ed to all our
capital outlays and all our public spending
and some sort of a vigilance committee
could be appointed to check and economise
| on expenditure, I have no doubt that we
can effect an overall economy of ! 2 per
cent., and this overall economy of even 2
per cent, would mean a large and
substantial amount of saving in view of our
heavy spending.

Sir, Mr. Chettiar complained about
rising prices, and he compared the price
of the imported fertiliser with the Sindri
fertiliser. 1 am surprised that this
comparison could be made. Comparison
is made between two equals. The people
who are exporting fertilisers to this
country had established their factories
perhaps some fifty years ago, and it is
nothing short of a miracle to expeet that
an Indian factory, within five years of its
existence, will be able to progress and
advance so much in technical know-how
and in production as a company which
had been established fifty years ago.
Perhaps in another five years our
fertilisers will be cheaper.

Then he complained about the price of
sugar, and said that the price of sugar in
India was far more than the price In the
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world. It ia certainly
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more because Indian sugar ia contri-
buting 35 per cent, of its price to the
national exchequer. It is more also
because we pay much more price to the
cane-grower than is paid anywhere in the
world. We do so because only at this
price the cane-growers can afford to have
two square meals a day. The price cannot
be reduced because the yield is less and
the yield is less because there is not
sufficient manure and because there is
not sufficient water. So it is a circle, and
We have to keep all these facts in mind.

Then, Sir, another hon. Member, Mr.
Sudhir Ghosh, mentioned that Russian
pilots were flying on our borders and that
Indian pilots were not allowed to go
there. I am really surprised at the source

of his information and his rather
irresponsible statement. I have
ascertained .

SHRI SUDHIR GHOSH: I have only
asked for facts. We have a right to ask
for them.

SHRI M. R. SHERVANI: Certainly.
But I have ascertained facts and I can
inform you that your information is
entirely incorrect.

SHRI SUDHIR GHOSH: I shall ba glad
if the statement is incorrect, but it is for
the Government to state the facts.

SHRI M. R. SHERVANI: We hav*
Russian pilots, we have American pilots,
we have Canadian pilots. They have
come along with their planes which we
required. They teach our pilots how to fly
them and then they go back, and these
Russian pilots are teaching our pilots the
technical know-how, and they do not fly
at the border but elsewhere.

4 P.M.

SHRIMORARIJI R. DESAI: Sir,
about 48 hon. Members have spoken on
the Budget proposals, which shows the
great interest the hon. Members in this
House have been taking in the
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proposals  which I had the honour to
present.
Sir, nobody can ever present any

Budget .any where in any Government
which can never be criticised, and I doubt
if any hon. Member here can suggest to
me a Budget which will not be criticised
by others, and I would not be surprised if
he criticises himself on reflection. But that
should not be a ground for not considering
very earnestly the criticisms that are made
on Budget proposals. As a matter of fact,
it is all the more necessary that they
should be given very careful consideration
because there is always 'a danger of doing
something which Instead of doing good
might do harm.

At the outset, Sir, I should like, or 1
would request my hon. friends here to
consider that we are embarking on a
Third Five Year Plan which is more than
eleven thousand crores of rupees in cost,
and everybody whom I have met and
whom I have heard has always asked for
a Plan of that size or even a bigger Plan.
Therefore, there cannot be a criticism that
the Government has taken up a Plan
which is bigger than what it should be, or
which is unusual and not quite real.

Now, Sir, if this Plan is to be exe-
cuted—as it must be executed—effici-
ently and successfully, we must have the
resources for executing the Plan. And the
resources required have shown that
besides having a substantial foreign aid
or foreign resources from friendly
countries, our internal resources will
have to be of an adequate size and that
we have to raise our tax resources or our
revenue resources adequately, that is, by
about Rs. 1,150 crores at the Centre and
more than Rs. 600 crores in the States. |
would rather deal with what one has to
do here.

Now, if these Rs. 1,150 crores are to
be raised, it is very obvious that they
cannot be raised by direct taxes; a very
small part of it can be raised by direct
taxes because that is the
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position in this country. People who earn
taxable income for direct taxes are ten
lakhs in a population of forty crores. We
want to increase their number, and we
want to see that this number is increased
several times. That is what we are out to
do.

General Discussion

I was told, Sir, by the last but one
speaker that this Budget is on the same
lines as the Britishers used to present in
pre-freedom time. Well, Sir, he was so
vehement in whatever he said as a proper
representative of his party which is
represented by himself only in this House
that I could not follow much of what he
said. It is impossible for me, Sir, to argue
with him or reason with him, the way he
was speaking here. I shall, certainly, try
to read whatever he has said and profit by
it wherever I can profit by it. But the
Budget that has now been presented and
the Budget that will be presented in future
has certainly no relation to what the
Budget were before we obtained freedom.
This will have to be admitted by anybody
who has the least objective attitude, even
a little objective attitude in him.

Sir, it must have been seen, though it
seems to have passed notice, that we have
exceeded now a thousand crores of
rupees in revenue this year. We were
receiving about Rs. 370 crores in 1948-49
as revenue. Today it has gone beyond a
thousand crores of rupees. And the fact
that the revenues are rising'and that they
are being collected without any martial
law or without any police methods
whatsoever and with allegations of
evasions on a very large scale, shows that
the incomes are increasing and that the
country is getting in a position to pay
more and more revenue to the
Government. That is a good sign, a happy
sign.

There can be an argument that tha
taxation can be differently arranged. Sir,
I have not yet had the benefit of any
specific advice in these matters beyond
saying that there should be
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more of direct taxes and less ot indirect
taxes. But I should like to see or hear
from any one who would advLe me in
this matter, not publicly out privately,
because if he advises me publicly, no
Budget can be presented by me; 1 will
have to go out if I adopt that. If he does, I
shall certainly pay it the greatest attention
and try to profit by it.

The direct taxes also are going on
Increasing in their collection, and wnich is
reflected in the collections which are there
every year. That is, higher productions and
the development of industries and business
give more revenues and income-tax every
year, and I am sure that during the course
of the next five years or ten years our
revenue from direct taxes is going to be far
more substantial, j and that is how~ we
should advance. | But even in countries
which are highly advanced, there are
indirect taxes. I had given the instance of
indirect taxes in various countries last yea
and I do not want to repeat that. But thos
hon. friends from the Communist Party
who speak very loudly here about th
wrong method adopted in levying indirec
taxes, forget that in the administration o
governments, which they prefer most an
with which they are in great spiritua
harmony— if they believe at all in spirit
there the taxation is only indirect, an
when it is said here that the peopl
receiving higher salaries escape or peopl
with higher Incomes escape, it ig forgotte
that in that economy there is no special ta
for the people who receive fifty times th
income of the lowest income. I should lik
to be put wise in this matter by the hon
Member who is a very learned person. Bu
that h, will not do, because he knows tha
the facts are against him. But for hi
anything is good to condemn me or t
condemn the Congress Party. Fortunatel
for us, it is overdone so that nobody i
misled. But it is necessary that thi
question should be studied more and mor
so that we are able to utilise our resource
in a better and better manner.
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The question, therefore, is whether the
taxation which has been proposed is one
which is going to harm and hit the poor
classes much more than we could have
avoided, or a little more than we could
have avoided. That is what is required to
be examined.

General Discussion

It was also said by the learned pro-
fessor who spoke on behalf of the Praja-
Socialist Party that there was no
socialism mentioned in the Budget
proposals. Sir, have I got to repeat it in
every Budget, in order to prove my bona
/ides? Perhaps they are not sure of their
own bona fides and, therefore, they have
got to repeat it every moment. We
believe in it and we have believed in it
completely and we are working on it.
Where is the question of mentioning
socialism every time? And even if I
mention it, there will be the question:
What kind of socialism? Which
socialism? Where is it and how?
Therefore, there is no point in the
criticism. We should not be judged by a
word here or a word there. But I shall
come to that later on.

At present I should first of all like to
speak about the incidence of the taxation
which is complained against. If one looks
at all the new taxes that are levied, it will
have to be admitted by the worst critic
that the whole of it does not touch the
common man, that all of it does not touch
the common man. Not even three-fourths
of it does it, if the items are looked at
and examined. The items that are men-
tioned by hon. Members are betelnut—
with that I started the Budget proposals—
kerosene, tobacco, tea, coffee and
matches. Sir, in the matter of matches,
there seems to be very great confusion.
Nothing has been increased in the matter
of matches. As a matter of fact, what is
done is that instead of selling matches in
40 sticks and 60 sticks, we have said that
they should be sold in 50 stick boxes and
if they sell them in 40 sticks and not 50-
stick boxes, they will have to pay more.
For the 50-stick box there is the sam,
payment to be made. There is no extra
duty puton it. There-
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[Shri Morarji R. Desai.] fore, there is
no question ol increase there. If some
shopkeepers have increased it, I am not
responsible for it. Society ought to pull
them up. But I am also trying now to find
out ways and means whereby remedies
can be provided to prevent petty
shopkeepers from doing this sort of
thing.

In the case of betel-nut, also, what has
been done? The indigenous product has
not been taxed at all. I do not see how all
this cry is made about betel-nut being
made very costly by my tax. The tax is
only on the imported material which is a
very small part of the betelnut consumed
here and the profits made on the imported
betelnut is 300 to 400 per cent. And if 1
try to take a part of that, and even that is
objected to, then what is the socialism
that is being preached to me by hon.
Members opposite? Instead of trying to
nnd a remedy which will teach those
people not to take these profits in this
unconscionable manner, I am asked not to
have the tax. And as I said, I am
therefore, trying to find out a method for
these betelnut people. There is a method
whereby one can say we will not give
licence for importing betelnut. But that ig
not a simple matter, because the moment
that takes place the cost of the indigenous
material goes up. Therefore, one has to be
careful and one must find out some ways
and means.

Tea and coffee are materials which
give us a lot of export potential, and if
they go on being consumed more and
more, a day might come when we would
have nothing left for export. It is,
therefore, necessary to see that the
consumption Is put down. That is In the
interest of the country and therefore, we
are trying to encourage exports and we
are to see that consumption does not go
on beyond a certain limit. And what Is
the in-crease in cost that has taken place
as a result of the tax that is put? Ten cups
of coffee will cost one naya paisa more
and twenty cups of tea will cost
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perhaps, one naya paisa more. Is this an
unconscionable rise in any case? And are
these great necessities for anybody? Is this
a thing which is 1 going to harm the living
standards of i the people? They certainly
can consume less and not increase their ex-
penses. I am not "telling them that for
increasing my revenue, they should go on
drinking more. I am not going to tell them
that. And this is not being paid by only the
poor people. Other people are going to pay
more. If they consume more, they will also
pay. The argument seems to be that all the
indirect taxes are being paid by the poor.
They are paid by thos* who can pay and
not by the poor. If we levy a tax on grain or
on such other articles, then I would say that
it does tax the poor more. And curiously
this year, I am very fortunate that I have
not heard that salt tax should be levied.
Otherwise, that was a common argument.
There was, I think, one hon. Member who
perhaps repeated it to a little extent. That is
a tax which will certainly hurt the poor far
more than the rich. Yet this is being said
because it does not hurt those who are
speaking. Therefore, in these matters we
must have a sense of proportion.

General Discussion

Take tobacco. What ba, been done?
Cigarettes may here and there cost a little
more. But bidis are not affected, What
was happening was that the inferior
tobacco which was not meant for bidis
had a very low taxation compared to the
tax on the tobacco which was used for
bidis. Therefore, there was a lot of mix-
ture of that inferior tobacco with the
tobacco utilised for bidis and taxes were
avoided. It is, therefore, that the tax on
the inferior tobacco has been increased so
that there is no temptation to mix it up
with the other tobacco. It does not, there-
fore, increase the cost of bidis at all. The
tax on cigarettes is not paid by the poor
people. If my hon. friends here use
cigarettes they cannot be in the line of the
common man. They can certainly afford
to pay it; if they
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do not want to pay it they can certainly
smoke less and make their health better. I
am not here to say that all these things
should be consumed more and more so
that the treasury is enriched more and
more. | shall be very happy if there is no
tax recovered and these things are not
consumed; if there is no use made of
these, we will find other methods of
having our revenues; but if they want to
use them, then certainly, Sir, I should
discourage them from doing it. I am their
friend and they  ought to thank me for
it.

Budget (General)

SHri BHUPESH GUPTA: The hon.
Finance Minister is looking after their
health also?

SHRI MORARJI R DESAIL: 1 am
certainly looking after their health as I
am supposed to but howsoever carefully
a doctor may look after the health of a
patient, the patient can go to the wall if
he wants to do so, and, therefore, I have
no quarrel about it. I will still go on
sympathising with the patient and will go
on taxing him a little more " so that he
has more sense.

The only item that remains ultimately
is kerosene. It must have been seen—I
have said it also—that Inferior kerosene
is not taxed more and it is the inferior
kerosene which js used in the rural areas
or should be used for lamps. Now, it is
possible that, as in every other thing,
everybody is using the higher quality in
every material. Look at foodgrains.
Nobody wants or very few people want
to use millets; everybody wants to use
wheat and everybody wants to use rice.
Take cloth; everybody wants to go to the
medium cloth and finer cloth; nobody
wants coarse eloth. If he wants that, I
have no objection about it; I should be
very happy. It only means that he has in-
creased his income and he can afford to
wear it. If he can afford to do so, why
can't he afford to pay me a tax? I do not
understand it. Government
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means the people. We are enabling them
to have higher standards and if the
Government is enabling them to have a
higher standard of living, is not
Government, are not the people, 'entitled
to take from them the cost of it so that
Government can take up more and more
work for the other people? I do not
understand the economics of those who
say that only a few people should go on
paying towards the improvement of other
people. I have no objection to a few
people paying more and more; I should
certainly like to take everything from
them if that serves my purpose but it is
not going to serve my purpose; it will, on
the contrary, be the reverse thing, it will
go down. Our objective is not to
distribute poverty. As the Prime Minister
has so often said, our objective is to
create more wealth and to distribute that
so that everybody has a better standard of
living. We do not want to bring down
people. If there are some intelligent
people and others are not so intelligent.. I
do not think the attempt should be to
make the more intelligent people less
intelligent so that the less intelligent
people may be considered more
intelligent. That is not the remedy that we
want to have. In all these matters, let us
examine these things from the proper
point of view.

In the matter of foreign exchange and
foreign aid or foreign resources, it is also
argued similarly, and I was very much
pained when an hon. Member said that
our credit is going down in foreign
countries. How is it going to benefit him
or me? If that happens it will be a matter
of sorrow. It may have gone down in his
estimation, but, Sir, I am happy to say
that in the foreign countries our credit is
very high, higher than that of any other
country in similar circumstances. I am
prepared to take a challenge from
anybody in this matter. Why try to hit
this country only in order to hit the
Congress or hit me? That is all that I
would say. It is just like one wanting to
cut off his nose in order to spite his
neighbour. Why should
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[Shri Morarji R. Desai.] that be done?
It is my business to see that he does not
cut off his nose as otherwise I lose a
friend, and that is why I am submitting
this for his benefit.

If these things are examined in this
manner, it will be found that the Budget
proposals that I have presented, which I
had the honour of presenting, are framed
with a view to seeing that we will be on
the way to successfully meet the
requirements of the Third Five Year Plan.
Some Members said that this will give us
more revenue than I have anticipated. So
much the better and I shall thank them if
that happens. After all, there should be
more revenues than is anticipated, not
less than what is anticipated. In this very
connection, it has been agreed generally
that we are under-estimating our revenues
and over-estimating our expenditure so
that at the end of the year revenues show
more and expenditure shows less and we
show a better result at the end of the year,
and that that is what we do deliberately.
Let me assure my hon, friends that we do
nothing of the sort deliberately, but I
must say that I have a cautious and a
prudent approach in all these matters of
estimates and that is what the Govern-
ment should have. Is it desirable, Sir, that
while presenting the Budget 1 over-
estimate the revenue out of sheer
optimism being infected by my hon.
friends and under-estimate the
expenditure on account of the fear that all
of it is not going to be spent and the
result ultimately is that I get less revenue
and have more expenditure because we
spend more and more every time? What
would be the result then? At the end,
there would be far more deficit financing
which would eat us up. We had once
deficit financing of Rs. 450 crores in one
year. Should we come to that? Will that
be preferred by hon. friends? I do not
think so. Therefore, my hon. friends
ought to be happy with our policy and
ought to support me in this line of action
and not make me take a wrong line. Of
course, those
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who want to see that I come to grief
would certainly do so but I am not going
to walk into their parlour. The hon.
friends who want to see that this is
strengthened at any rate ought not to look
at it from this point of view.

General Discussion

Then, Sir, the question of civil ex-
penditure crops up every year as it
should. T do not say that it should not.
Because it has not been mentioned here
that we are taking steps to prune civil
expenditure, all the while it is presumed
that we are not doing anything in the
matter. Sir, I mentioned last year what
steps we had been taking and what steps
we would continue to take. An
organisation has been set up which
constantly looks into this. We are looking
into it and as I have this year changed the
accounts and their method, it will be seen
that we will have a better comparison in
years to come. Civil expenditure includes
many items that ought not to be there.
Even now, the civil expenditure next year
will exceed the current year's revised
estimate by Rs. 49-94 crores but this
increase is spread over a number of
items. A sum of Rs- 955 crores will go in
interest payments, that is on account of
the increased borrowings; Rs. 32-88
crores for various schemes of deve-
lopmental services such as education,
public health, medical, industries and
agriculture and Rs. 12-47 crores for
grants to States as a result of the
disappearance of the tax on railway fares.
Therefore, it will be seen that there is not
that kind of increase in civil expenditure
about which we have to be frightened.
The increase in administrative services
proper is only Rs. 2-5 crores and these
Rs. 2-5 crores again do not mean all
increased staff. It also means the
promotions which the staff has received
and the amount required for that
promotion and some more staff. Last year
we had put an embargo on all new staff
to be recruited outside the Plan and if any
was required, it could be sanctioned only
by the Home Minister and myself.
Without that not one person would be
allowed to be  recruited.
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That embargo we have continued this
year and we propose to continue it. That
has brought down the extra expenditure
on increased staff very considerably and
we shall go on doing it. At the same time
we are also trying through our  special
reorganisation unit to continuously study
works and methods of all offices, of all
Ministries, to show to them new methods
of work so that the staff can be
curtailed. The present staff is not at all
excessive if the existing methods of work
are taken into consideration but the
existing methods of work do  require
alteration and change.  They require to
be bettered and that is what we are trying
to do but that requires study.
Everybody cannot show that. Therefore,
we have set up a unit which goes on
training other people and our attempt is to
see that every Ministry has a unit so that it
continuously goes on doing it in future
and we may not have this complaint in
future.  But it will take at least three
years to reach all Ministries. We are
trying to do that and the results are
encouraging. I believe, Sir, that this way
we will be able to keep an eye on
expenditure very correctly and we will
see that there is no extra expenditure,
that is, there is no expenditure more than
is justified or more than it pays its own
value. But even then it will not be
possible for me to claim or for anybody in
Government at any time  to claim that
there will be nothing superfluous at any

time in any Government Ministry-
There will always  be a little waste
here and there but it must be the least

possible and that is our attempt. Even in
the food that we eat we are not able to
avoid  waste. One may eat the best of
food and yet a lot of waste goes out from
the body. As a matter of fact, some waste
becomes necessary in the body but I do
not want to apply that simile to Gov-
ernment expenditure. But some waste is
inevitable; it is not waste- That is all that
I want to say.  But we must keep it to
that limit. For that I am very thankful to
the hon. Members for being vigilant and
always pressing me about it and I hope
they will go on pressing me about it I
have there-
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fore no quarrel about this criticism; 1 am
only trying to explain so that, hon.
Members may not think that I am
unmindful of this or that I am not
respecting their wishes or that I am
indifferent to this item. That is why I try
to explain.

Then, Sir, it is said that our exports are
stagnant. The question of exports is a very
important question for us and we have got
to solve it progressively; that is, we have
got to go on increasing our exports
progressively. Two or three years ago we
had gone down in our exports; we are
again coming up and we believe that we
will come up more and more- But the
problem of exports is not a very simple
one. This is an age of competition. This is
again an age when more and more
countries are getting free and getting
more and more developed. All countries
are trying to produce most of the things
which they can produce as they should, as
we are trying to do. That being so, the
competition increases. It is good that the
competition increases because it also
exercises our minds and our intelligence
so that we can go on changing the pattern
of exports and we can go on increasing
our exports. That is what we are trying to
do. That is why we are trying to utilise
the taxation in such a manner that we
produce more here and reduce our
imports. That is why machinery has been
taxed- Not that immediately it is going to
do wonders but as time goes on it is going
to help ths indigenou* manufacture and it
will save us the necessity of having more
and more imports. In the course of the
next ten years—I am quite sure at the end
of it—we will come to a stage where the
import bill will go down comparatively
with the export earnings and that will be
the correct state of affairs. It is because
we are not able to earn all our
requirements of imports through our
exports that we require foreign resources
from outside and that is why we have got
to make those arrangements. Those
arrangements are made through friends
outside who are very friendly and who
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[Shri Morarji R. Desai.] are trying to
help us. Fortunately, we have friends all
over the world- We have no camps in this
matter. Of course, some of my friends
opposite, especially the Communist Party,
are very keen that we should take help
only from one bloc and not from any
other bloc, that it is only profitable to take
help from there and not elsewhere, but
there js a capacity beyond which those
people cannot help. We are getting only 8
per cent, of our requirements from the
U.S.S.R.; about 50 per cent, comes from
the USA-and we have got to take this.
Where else will we go? Then, again, it is
not less profitable to get it from the
U.S.A. As a matter of fact, we get a lot of
it which we have not to repay or which
we have to pay in rupees or in 30 or 40
years. There is one advantage in one
place; there is another advantage in
another place. All give us an advantage. If
we have to repay in 12 years to the
U.S.S.R, the interest is only 2 J per cent.
But we have to pay 3 or 4 per cent, if we
are to repay in 30 or 40 years, or some of
it is written off or some of it is utilised
here naturally for our development.
Therefore, I would only request my hon.
friend not to bring his ideology m the
question of the interests of the country
and see that he does not hurt the country
by creating a wrong atmosphere outside
for this purpose. It profits him; it profits
the country. Well, if his theory is that
even when it profits the country, it does
not profit him if his ideology is not
satisfied, then I have nothing to say.

SHRI BHUPESH GUPTA: The hon.
Minister may or may not have mis-
conceived the Budget but he has com-
pletely misconceived our point of vieiw.
It has never been our contention that
from outside the socialist camp they
should not seek any help. Anyway, he
can proceed.

SHRI MORARIJI R. DESAI: I am very
happy that my hon. friend has been
forced to admit this and I hope he will
remember it in future while being very
denunciative of all these
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things. That is all that I would request
him to do- Something good always
comes out of these things.

General Discussion

SHRI BHUPESH GUPTA: Some kind
of an understanding is arrived at.

SHRIMORARIJIR. DESAL: It is
difficult for me to understand my friend
but it is very easy for him to understand
me.

SHRI BHUPESH GUPTA: It is even
more difficult at times.

SHRI MORARIJI R. DESAIL: And it is
good that I do not understand hirn
because if I understand him, I do not
know what I will have to do. It is
therefore that we have to make these
arrangements but these arrangements are
not made in such a manner that they are
going to hurt us. We are utilising all these
foreign resources only for productive
purposes. We ore not utilising it for
roads; we are not utilising it for
expenditure which does not bring us any
returns- Therefore, Sir, I would assure my
hon. friends here that they should not feel
that we are leaving a big load for the
future generations and that we are being
very unfair in doing all these things. We
are providing them with means whereby
not only they will repay but they will also
better themselves and benefit themselves
by what is there. That is what we are
trying to do. In this very connection I
would like to mention that when it is
argued that our industrial undertakings
are not giving us all that they should give
us, we are criticising \hem too pre-
maturely. We have invested money in
several concerns; not that they are not
paying us; many of them are paying us.
But if you talk of steel plant and if you
say that that also should immediately pay,
well, it is an expectation which is not
supported by any reason. The steel plants
will give us full production only by the
end of the next year. After that you can
say, that it will give that much
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return. After that you can say that the price
must be so much- My hon. friend here was
arguing about the price. If a steel mill which
costs Rs. 150 or Rs. 200 crores and which is to
produce a million tons of steel produces only a
100,000 tons in the beginning, then to say that
production is very costly would not be right. It
is not economics at all. Therefore, one should
not be so very impatient about it. Try to wait
and see, when the ful! production is made,
whether our prices are all right or not. I believe
that the steps that we are taking will see to it
that our prices are economical and not
uneconomical. It is true. I have hidden nothing
as must have been seen from what I said and
from the Economic Survey, which is there. |
have hidden nothing from hon. Members,
because that is not the policy which we follow.
We believe that our faults should also be
known, so that I we improve. Now, we have
cercainly not succeeded in keeping to the sche-
dule in everything. That is also possible, when
one takes to such large undertakings, in a big
way, in all directions, in a country where there
is not that experience, when we all want to get
rich quickly. That is, all people want to become
better and better quickly. We have got to do all
these, and when we have got to do all these, we
have got to buy our experience. We must not
croak when we pay for our experience. If we
do not pay for our experience, we will never be
experienced. The only criterion should be
whether we have paid more or whether we
have paid l-ess than what we should pay.
Therefore, let there be a little sympathetic
understanding of these things and not only
political understanding of these things. If there
is an economic understanding of all these
things, I am quite sure that the criticism, which
is made today, will not be made.

It was said about Sindri Fertilisers that
their price was much higher than the price
from abroad. People abroad are producing
for a number of years and producing on a
large scale. They
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have many factories. Therefore, they have
brought down the price- on account of
competition. Our prices are a bit high
otherwise. Though our price is high, we will
try to bring it down in due course. I have no
doubt that we will be able to brin? it down.
Therefore, let there be equal comparison and
not comparison in a wrong manner. That is all
I have got to plead in this matter.

Surt SUDHIR GHOSH: All that has been
pointed out is that the Government has
assumed a surplus of say, Rs. 250 crores. The
Finance Minister is banking on it.

SHRI MORARIJI R. DESAIL: Will you
please wait and not interrupt? Otherwise, I
will have to take more time. I will just tell
you. Rupees one hundred and fifty crores
surplus is in five years, not in one year.
Therefore, wait for the five years and you will
see that we will get it

SHrRI SUDHIR GHOSH: Good.

SHRI MORARII R. DESAI: And if we did
not get it, we will have to admit that we were
not as competent as we should be. But I do
not think my hon. friend, who has got out of
the steel mills, can also say that he was as
competent in that case.

Let me give the results of some of these
factories. In 1958-59, the Sindri Fertilisers
made a net profit of Rs. 159 lakhs, showing a
return of over 7 per cent., on its capital and
reserves. The Hindustan Antibiotics, Limited
made a profit of Rs. 87 lakhi in 1958-59 and
Rs. 77 lakhs in 1959-60, all of which was
ploughed back into its reserves. The
Hindustan Machine Tools, Limited earned a
profit of over 7£ per cent., in 1959-60.
Similarly, the Indian Telephone Industries,
Limited gave a profit of over 6 per cent., in
1958-59 and over 8 per cent., in 1959-60.
Although the dividend paid to Government
was only 2J per cent., the profit of this
undertaking ~ was
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[Shri Morarji B. Desai.] ploughed back
for more expansion. The National
Newsprint and Paper Mills, Limited
earned a profit of Rs. 38 lakhs, that is,
over 71 per cent, which was transferred
to its reserves. It will thus be seen that all
these factories are earning and they will
earn more and more. And I have no doubt
that the steel factories which absorb a
large amount of investment will also give
us the dividends that we want.

SHRI K. SANTHANAM (Madras): 1
think that in fairness the hon. Minister
should mention a few concerns which
have been existing for more than ten
years and which are working in deficit.

SHRI MOBABIJI R. DESAI: There is
one such concern, which has been
existing for 125 years, viz.. the National
Instruments Factory, Calcutta, which did
not earn anything until two years ago.
But it has been earning now, since the
past two years. That is what this
Government has done. There are some
projects, which will not earn. You cannot
say that they are earning in that sense.
Take the Hindustan Aircraft, Limited.
That is a matter of service and we require
that. And there if you go on thinking in
terms of the returns they can give, then
we will be considering it in a wrong way.
All the money that is spent by
Government on various projects does not
give immediate direct returns. Now, all
that we spend on education gives no
return, but can anybody say that it is an
unprofitable investment? It is a very
profitable investment, because if that is
not investment, nothing else will be so in
the world.

SHRI K. SANTHANAM: I was only
referring to commercial undertakings,
not social services.

SHRI MORARIJI R. DESAI: I quite
follow that my hon. friend's vigilant eye
is there and I am very thankful to him.
It is certainly possible that
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some concerns may not do it. I do not
myself know, but I have given what I
know. I do not want to hide anything. If I
am asked about any particular concern, I
am prepared to give the figures, because
that is very necessary. It will help me and
the managers of the projects concerned to
see that they work properly. It is
necessary to do so.

General Discussion

Then I would come to the question
which was raised by an hon. Member
suggesting that we should have the
excess-profits tax, as a direct tax, and the
capital-gains tax. The capital-gains tax is
there already. It is a part of the Income-
tax Act. It has not been removed. There
seems to be some want of knowledge in
this matter. That is natural, because it has
been merged in the income-tax. In the
matter of excess-profits tax, there seems
to be a notion that the excess-profits tax
can be levied at any time and that it is
going to benefit us very much. The
excess-profits tax would mean that one
takes a base year and more profits than
that will be taxed at a certain rate. Now,
what is the base year that we will take?
Now, in the case of a war, it is very easy,
the year before the war is the base year.
And during the war whatever happens,
you take the excess profits and tax them.
That is not the case now. There are no
such abnormal profits in that sense. It is
possible that in some units there is far
more profit and in some of the units there
is less profit. Now, are we going to
penalise the better units by taxing them
and thereby encouraging those units also
to make less profits? That is not what we
want to do. We have various methods of
taking their profits. We are having 45 per
cent., as corporation tax. We can take
more if we find that in some cases it goes
beyond limits. We can certainly consider
that—not that we cannot consider it. We
are having wealth-tax in the case of
private individuals. On the dividends
which go to them, they also pay you taxes
and their tax also is raised. That is ata
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higher level in the case of all those 1 who
get more dividends. There is perhaps
more wealth accruing in the case of
companies, but not more wealth accruing
to individuals now. There are some
individuals, say, about 15 or 20 who are
paying more than IOO per cent. They are
paying about 120 per cent.

SHRI BHUPESH GUPTA; What has
happened to wealth-tax on companies?

SHHI MORARIJI R. DESAI; There is
no wealth.tax now. My hon. friend does
not want any company to exist. He may
think so, that it should be there, but I do
not think so. We have different lines of
argument and we have different
attitudes of mind to life itself.
Therefore, it is not possible for me to
satisfy him in the matter, by making
everybody dry and making him only
rich in power. It is not possible for me
to do so.

SHr1 BHUPESH GUPTA; He impos.
ed the wealth.tax on companies, and
then he abolished it to please the
company bosses.

SHRI MORARIJI R. DESAI; Then, I
would come to my hon. Professor
friend, who said several things which
are not quite in accordance with facts.
He said that neither the Plans that had
been completed nor the Third Plan
which was just commencing had been
based on the socialist ideology. I do not
see what his stand, ard is for a socialist
ideology. If I had been put wiser about
it, I should have been able to satisfy
him better. He said that land revenue
had increased by a hundred per cent., in
the last ten years. From where he has
got these figures, I do not know.

PrROF. M. B. LAL: From the Report
of the Estimates of National Incomes.

SHRI MORARIJI R. DESALI; I do not
know who has seen that. I should like
to see that because there is no such
increase in land revenue. But what has
happened is that the
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zamindaries having been abolished, what
was paid to the zamindars comes to the
Government. Therefore, there is no
increase in that. Th, same thing is paid by
those people to Government, and that
might show a hundred per cent., increase,
but that is not an increase. Therefore, to
say that it has fallen on agriculture is not
right.

General Discussion

Then, Sir, he is also misled by a
comparison of the allocations to agri.
culture and industry. This is what
happens in the matter of figures and
statistics many a time when they are not
properly looked at. He said that the
increase from the Second Plan to the
Third Plan was only 2 per cent; that is, 21
per cent., was the expenditure on the
agriculture in the Second Plan, and in the
Third Plan it will be 23 per cent;
therefore we have not paid more attention
to it. If you take the actual figures—be.
cause the figures of the Second Plan were
smaller and the figures of the Third Plan
are much higher—it will be seen that the
amount that will be spent in the Third
Plan will be 75 per cent., higher than the
amount spent in the Second Plan. Is this a
small increase? This is how it ought to be
looked at, not in the manner in which it is
looked at. If an average is taken of a
person who is a hundred years old and a
person who is one year old, it will be 51
or 50, but that would apply to neither of
them.

As regards the data of the income
having gone to various people and the
wealth that has been produced having
gone to certain classes or not having
gone to certain classes, the dates are not
complete. There has been a Committee
appointed on this matter, and I am sure
that it will make its deliberations as soon
as possible and will give its conclusions
also as soon as possible. But I personally
doubt if that will give us absolutely a
very correct estimate of what things have
happened. I do not think that this can be
estimated anywhere completely. But we
can have a rough idea about it, and that is
what we are going to have. Then we
will be in a
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[Shri Morarji R. Desai.] better position to
argue about. But to say that the developments
of the last ten years have not benefited" all
people or have benefited very few people
would be very wrong. There is absolutely no
reason to my mind to say that the benefits of
these developments in the last ten years have
not gone to many people or have not gone to
all sections of the people. They may not have
reached all people. Nobody can claim that
they will reach all people in such a short time.
They may not have been evenly spread either.
That also I am prepared to admit immediately.
I do not think anybody will be able to achieve
it. But we are trying to spread it as evenly as
possible. That is all the claim that one can
make. The larger fortunes of a few attract far
more notice than the small additions to in-
come over a broad front. That is what is
happening. But when people say that there is
no improvement in the villages or otherwise, I
do not know whether their ideas have gone
wrong or whether thier minds are coloured
entirely by their prejudice of the Government
or of the party which runs the Government.
Anybody who has the least honesty, if he goes
to the villages, will see that in almost all
villages there has been improvement
everywhere. I cannot say that every village
has benefited equally, but the number of roads
that have been laid, the number of schools
that have been built, the irrigation facilities
that have been given, the number of bridges
that have been constructed, the amount of
cloth which is produced, the amount of sugar
which is now produced and consumed, if all
these are seen, it will be admitted that the
benefits have extended to larger and larger
numbers of people every year.

Budget (General)

AN HON. MEMBER: Cycles.

SHRI MORARII R. DESAI: The number of
cycles of course has gone to 20 lakhs and
more.

SHri BHUPESH GUPTA: Do they reach
all villages?

[ RAJYA SABHA |
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SHRI MORARIJI R. DESAI: They cannot
reach all the villages. Even in the wonderland
of my hon. friend it has not reached all the
villages. They have very bad roads there in
the villages. Therefore, what is the use of
saying this? It is no use trying to do this, and
even the person for whom he has the greatest
admiration, the man who is perfect according
to him, has given us a certificate that the
development in this country is more than
anybody could have expected. That is what he
has said, but my friend does not take a lesson
even from his master. His dislike of us is so
great. When I say master, it is not master in
the real sense but master only in name.

SHri BHUPESH GUPTA: Have you read
the Report of the Agricultural Labour Enquiry
Committee?

Surt  BHUPESH GUPTA: Sir, the
population has been increasing in this
country, and it is increasing perhaps a little
faster than we had at first imagined. The
increase is now about 2 per cent. That also
takes away a part of the development that we
are making. But we are making our
development larger than what would be
consumed by this larger population. Steps are
also taken to see that the population does not
increase so fast but goes down; that is, it does
not decrease. It should not decrease in that
sense. If it decreases, there is an end of the
country. I do not think anybody wishes that.
Of course, I have always said that population
is a problem only so long as we are not able to
give them the means of production.
Population ceases to be a problem, it becomes
an asset, when we give them the means of
production, because they produce far more
than' they consume. But at this time it is
necessary just to see that the population does
not become a pressure. In a poor country
where there are no means of production, it
does become a pressure. Therefore, we have
got to see to that. Also with more prosperity
there is a population control
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automatically. It is therefore necessary that we
have got to pay more attention to it. It must
have been seen that in the Third Plan more at-
tention has been paid to this factor. We are
also trying to see that the development is
larger so that the benefit goes to all people.
After all we all want that everybody must have
a better living, better than what he has toaay.
We want everybody in this country to have a
proper living. Proper living by any standard
we want him to have, but if we want him to
have that, we must have resources. We must
have investment. Without investment there
cannot be increase in wealth. If there is to be
investment and if there are to be resources,
who else but all the people have to pay?
Otherwise how are they going to relish the
fruits of their production? They cannot do it
unless they have contributed to that.
Therefore, all have to pay for it. In these
matters may I plead with my hon. friends that
while they should, and they may, criticise the
Budget proposals as much as they like, let
them not create a resistance in the people, a
false idea in the people that we are going
down? We are going forward, there is no
doubt about it. There is the evidence for any
eyes which are not jaundiced. But we are
going faster and faster, and we can go even
more fast provided this is all looked into

properly.

The question of prices is relevant, I will not
say that it is not relevant. But prices will rise
certainly to a limited extent, to some extent,
in all developing economics. If they do not
rise, the economy is stagnant. But they should
not rise beyond a certain limit. We are careful
about that. We have not gone beyond that
stage, that is, to an inflation period in the
sense in which people argue, but if we go
beyond that, it will certainly
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be inflation. We are, therefore, trying to do
this. But even in 5 P.M. thi j matter my hon.
friends opposite always pleaded that
everybody should be paid more for his
commodities and then when they come here,
they say, "You bring down the prices." And
they go there and tell them, "Have more
prices." They go to the agriculturists and say
that they must have more and more prices.
They come here and say, "You must bring
down the prices." How are these two things to
be achieved? Therefore, let them have a sense
of proportion, let them have a sense of reality,
of wisdom and of truthfulness. That is v/hat I
have got to say. If they do that, I have no
doubt that ftie prices will never run away and
will not rise beyond a certain level. If the
prices rise a little, there is immediately a
demand for more and more wages, for more
and more increments. Once they are there,
they will raise the inflation because the buying
power rises. Therefore, there is again an
increase in prices and they are asking for
more. Let them do so if they want to, because
they want to do so for a political purpose, for
a political game. Let all others who are not of
that view take a warning from all this and not
be caught by this sort of wrong propaganda
and see that we develop properly together in a
co-operative manner and I have no doubt that
my friends opposite also will fall in line.

General Discussion

MRr. DEPUTY CHAIRMAN: The
Budget discussion is over. The
House stands adjourned till 11 AM.
tomorrow.

The House then adjourned at one
minute past five of the clock till
eleven of the clock on Tuesday, the
14th March, 1961.



